12.24 hrs.

Title: Discussion regarding terrorist attack on bus passengers and army camp at Kaluchak in Jammu (Concluded).
House adopted a resolution condemning the incident.

MR. SPEAKER: Hon. Members, | have to inform the House that Shri Priya Ranjan Dasmunsi in whose name the
item is listed has requested me to allow Smt. Sonia Gandhi to initiate the discussion on his behalf, | have allowed
Shrimati Sonia Gandhi to raise the discussion.

Before she initiates the discussion, | would like to remind the hon. Members that the subject under discussion is of
extreme national importance and is highly sensitive in nature. We have limited time available with us for completion
of this discussion. | would, therefore, urge upon the hon. Members to avoid interruptions and mutual exchanges and
to discuss the matter in a positive and constructive manner so that at the end of the discussion a message goes
from this House that not only this House but the entire nation is one in condemning terrorism.

Now, Shrimati Sonia Gandhi.

SHRIMATI| SONIA GANDHI (AMETHI): Mr. Speaker, Sir, | rise to speak on an issue on which all of us here in the
House, and the entire nation, are united. The savage strike at Kaluchak on the outskirts of Jammu on May 14" has
once again enraged and shocked us all. | was in Jammu the day before yesterday, and saw for myself the ghastly
and heartbreaking effects of this heinous attack which we condemn. Innocent men, innocent women and innocent
children have been gunned down mercilessly, as well as our brave jawans. The images | saw still continue to haunt
me.

To those who have lost their lives and to the families of the bereaved, we convey our deepest, heartfelt
condolences. We understand their pain; we understand their anguish. In recent times, the families of our Defence
Forces have suffered. From Kargil to Kaluchak, they have experienced human and personal tragedies. To them, we
can only say that the country stands with them at their time of grief.

Mr. Speaker, Sir, we are once again reminded of similar attacks in the past — we are once again reminded of the

attack on our Parliament on 13t December, we are once again reminded of the attack on the Jammu & Kashmir
Assembly in October, 2001. These are all manifestations of the proxy war that is being waged against us from
across the border. It is now more than clear that a large section of Pakistan's ruling Establishment does not want
peace and normalcy with India, and it is obsessed with sabotaging prospects of reconciliation between our two
countries. These forces are also determined to prevent the return of peace in Jammu & Kashmir. But we will prevail.
We are confident that peace and normalcy will return to Jammu and Kashmir.

We were able in the past to counter the subversive designs of these forces in Punjab some years ago. We have not
so far accomplished this task in Jammu and Kashmir and that is why we in the Congress Party have all along given
our consistent and broad support to the Government on this issue. Now, having received support from across the
political spectrum, the Government owes the nation a clear and convincing explanation about the concrete results
of its policy.

The troop mobilisation on our borders continues for the last five months. We salute our Defence Forces for their
unflinching dedication and courage. We also expect the Government to share with us its understanding of the gains
from this mobilisation as well as its long-term approach to it.

Mr. Speaker, sir, ironically, the perpetrators of cross-border terrorism are regarded by some to be their allies in the
war against terror. We see it otherwise. We see through their double standards, we see clearly their designs on the
state of Jammu & Kashmir. Their words are loud but their actions speak louder still. The basic fact, Sir, is that
Pakistan has not responded to the demands put forward to them by the government of India. The basic fact, Sir, is
that 20 most wanted persons have not been returned to India. Nor have they changed their policy and attitude
towards cross-border terrorism.

Mr. Speaker, Sir, we certainly welcome the world's new focus on the issue of terrorism. Much of the world,
particularly the Western world, awoke to this menace only in September, 2001. We, in India, have known the tragic
consequences of terrorism from long, long before.

We are told that the war on global terror is to be fought wherever terrorism exists. But so far, Sir, we see this as a
statement of intent and not as a statement of facts. We are looking to this intent to be translated into action. It is
high time we ask ourselves whether the international coalition against terrorism has at all helped us in any way? We
appreciate the concern that is expressed around the world. But we must recognize that ultimately we have to
combat terrorism within our borders by ourselves. Apart from asking ourselves these questions, it is also necessary
for us to introspect on whether we have done all that we could to sensitize the international world opinion.



But, Sir, here | cannot help feeling that our diplomatic efforts have been found wanting.

The latest outrage in Jammu has also exposed the weaknesses in our security apparatus. This was not
unprecedented as such incidents have somehow coincided with the visit of foreign dignitaries. There are reports
now that with the melting of snow, such incidents are likely to be repeated. In fact, they are likely to increase. We
would like to hear from the Government what strategy or plan they have to protect the State of Jammu and Kashmir
from such brutalities.

The steps taken so far by the Government have not proved to be effective. This, despite our continuous and
unprecedented support, not only from us but also from all the Opposition parties. During the last few days, various
statements have been made from within the Government and by the Government's allies. Different voices are
saying different things. We believe that the nation demands that the Government be clear on its objectives.

Mr. Speaker, Sir, important elections are also around the corner in Jammu and Kashmir. We absolutely must ensure
that nothing occurs to prevent them from taking place on schedule. We call, therefore, on all sections of opinion in
the State to come forward and participate in the process. The Government at the State level as well as at the
Centre must ensure that voters feel free to cast their votes without fear of those who seek to disrupt and destroy
our way of life.

Mr. Speaker, Sir, the ghastly incidents that have occurred may tempt the Government once again to resort to
customary rhetoric.

But, Sir, rhetoric is no substitute for strategy and vision. If the Government has a strategy, then let the Government
spell it out clearly and once and for all. On our part, we will continue to stand by the Government on such vital
national issues.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): He is talking of 1948 today...(Interruptions)
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SHRI SHIVRAJ V. PATIL (LATUR): Would you please yield for a moment?

Sir, we would like the discussion on this subject to take place at a very high level and in a responsible manner. If
issues that require replies are raised, there would be replies, the standard of the debate would not be maintained
and the objective for which we are discussing this subject would not be achieved. As you have already said, may |



again request, through you, that the standard has to be maintained. If it were not maintained, it would be difficult for
all of us to say things that we would like to say.

MR. SPEAKER: | agree with Shri Shivraj Patil.
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MR. SPEAKER: The next speaker to speak on the issue is Shri Somnath Chatterjee. But before he starts his
speech, | would like to bring to the notice of all the political parties about the time that has been allotted to them.
The BJP has been given one hour and twenty minutes time; the Congress has 50 minutes; CPI(M) has 15 minutes;
Telugu Desam Party has 12 minutes; Samajwadi Party has 12 minutes; Shiv Sena has seven minutes; Bahujan
Samaj Party has six minutes; DMK has five minutes. | have read about the major parties. | will let you know about
the other parties in due course of time. | want that every Member of the party to restrict, or by understanding, his
timing so that the debate is finished in time.

Shri Somnath Chatterjee to speak now.

...(Interruptions)

SHRI SIMRANJIT SINGH MANN (SANGRUR): Sir, what about the Akali Dal?
MR. SPEAKER: Their timing has been given. | will read it at the right time.



...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker Sir, of course, we will all try our best to conform to your
kind wishes. But, | believe, that this is such an important debate, it should be treated on an appropriate footing. So, |
will try my humble best.

Sir, on behalf of my Party, | must strongly condemn the dastardly as well as the cowardly attack that took place at

Kaluchak in Jammu in the early hours of 14" of May when innocent lives were lost, amongst whom were children
and women. We convey our sincerest condolences to the members of the bereaved families.

Sir, although the attack initially started in the bus, yet it appears that an army camp and the family quarters of the
army camp were the real target. That is a very disturbing factor. Apparently five people could go there and even two
could get away from there. However, three of them could be dealt with.

Sir, we consider that nothing is more condemnable than the killing of innocent people and nothing are more heinous
than acts of terrorism, which are equally senseless and also they are against humanity itself.

Sir, | have no sufficient words to condemn this incident except to express our resolve that we should fight the
menace unitedly and comprehensively.

We consider this as an act of deliberate provocation from across the border to worsen the situation in the State of
Jammu and Kashmir and to affect and halt all political processes for restoration of normalcy there, specially in the
context of the coming elections.

We share, on the basis of the Government's assessment, that the militant organisations like Lashkar-e-Toiba and
Jaish-e-Mohammad, in their new nomenclatures, are responsible for these incidents and they are operating from
Pakistan itself. No doubt, the entire House and the entire country will condemn these incidents as we do. So far as
the different political parties in this country are concerned, | believe, there has been no occasion in the past when
all the parties have not fully supported the Government in its fight against terrorism. We totally accepted the Prime
Minister's decision of not initiating combat operations in November, 2000, or of its extension. Whenever we have
been consulted, we have readily accepted the Government's decision without any murmur. When they resumed it,
we were told, we accepted that position. We said, "It is entirely for you. You are the authority. You have to do it".
We strongly supported the Government's action in dealing with the dastardly attack on this great Parliament of ours,
even though there were many questions to be answered about, what we feel, the failure of the Government to
protect this great building. Everyday we are witnessing that repeated attempts are being made, mostly across the
border, or at least inspired by those who are on that side of the border, to disturb the even tempo of life in this
country. Specially, they have targeted the institutions which are symbols of democracy, of which we are all proud
participants. The attack on the State Assembly in Srinagar on 15! of October last year when there were large
casualties, the attack on this Parliament building on 13t December and also at the American Centre in Kolkata on

22" January, on every occasion, the country stood together as one and resolved to put up united fight against all
forms of terrorism, both internal and across the border.

We accept - | believe, that is the position unless the Government tells us something else - that the hands of
Pakistan are involved in this. We have always condemned strongly the acts of cross-border terrorism, the proxy
war, as it is being said. We have always expressed our strong condemnation that Pakistan is allowing the use of its
territory as a base for attack on our country or for providing training to the militants. Therefore, | do not think there
will be any two opinions that our country, which is proud of its commitment to certain basic human values, some
democratic traditions we have adopted, we should stand as one, united, in the fight against the most heinous
offences that can be committed against not only innocent people but, as | said, against the humanity as a whole.

13.00 hrs.

But, Sir, the main question arises : What is to be done and what steps should be taken. Here, we have to depend
entirely on the Government and the hon. Prime Minister's leadership. It is for the Government to protect the nation
and the people. The Government must have a plan of action. We feel that as a mature nation we should respond in



a mature fashion. Sometimes strong language is being used; threats are being heard. Even jingoistic postures are
taken. We find it even from some friends in the ruling Party who are very much disturbed. | am not making any
imputation at all. Please do not misunderstand. But that shows their sense of outrage. They say : "You go to war
immediately; take over Pakistan; send military' etc. Then we did some talking of 'limited war'. We do not know and
understand what is this 'limited war".

Therefore, this is what we would like to know from the hon. Prime Minister — | ask with all humility. The House is
with you, supporting you. The nation is supporting you. You take the country into confidence. ...(Interruptions)

st srETTs Hee (FIR) 9 A TRE | R GHE o1 A § 98 qarg?
SHRI SOMNATH CHATTERJEE : With such friends, you do not need any enemy.

As | was trying to say, | am not saying that the Government is not keen; | am not criticising the Government. But the
plan of action has to be yours. | am sure you are aware, you are conscious of your duty to protect the territory and
the people. But as a responsible country, what would be our response to this situation? Whom can | ask except the
Government and the hon. Prime Minister? We have been very conscious — and rightly — to create an international
opinion against acts of terrorism and the country which is encouraging it, as we conceive it to be. We have been
very very keen that the most powerful nation in the world, especially in the context of the 11" September attack, will
exercise its influence over its ally in the sub-continent and that Gen. Musharraf would be compelled to take firm
action against the fundamentalists and terrorists operating from Pakistan.

Now, | would like to know one thing from the hon. Minister of External Affairs — a very articulate and | am sure one
of the limited number of outstanding Ministers you have Mr. Prime Minister. What do you perceive to be the role of
the USA? Now we are having a number of visitors, high-level dignitaries coming here from the USA. You are now
carrying on joint exercises. We are seeing now the beautiful spectacle of American and Indian soldiers going hand
in hand in our territory. We are seeing new types of scenes.

Mr. Speaker, Sir, | would like to know as to what is the position with regard to this international cooperation against
terrorism, headed by the USA? We promptly offered our help in the context of 111 September attack to the USA.
We said : 'Come here, you can use our land, whatever help you want, we shall give you'. You offered it forthwith. Of
course, they did not take it because they have preferred ally in the sub-continent. We know who it is.

Sir, | am not, particularly, raising any controversy with regard to the role of the USA or the joint-exercises, today.
Our views are well known. | would not like to raise it today because we want to give a message to the country. But
Sir, | am entitled to know what is the outcome of our efforts to create international opinion regarding our fight
against terrorism. What is the perception of the Government?

Now, USA has its own Army, its own military presence in Pakistan in the name of fighting Al Qaeda and Taliban. At
the moment, | am not saying anything about it. But even then, does the USA know or does the USA not know about
the role of these people who are indulging in cross-border terrorism? Do they or do they not know? Recently, US
Assistant Secretary of State came. What did you know from her? She has gone back there. What is the message
she has given? | am asking this because we are very strongly relying on the international opinion. Therefore,
although we are trying to extend our helping hand to them to fight terrorism, what is the reciprocation? This has to
be known. This has to fit in your overall plan of action. | believe, you are also referring to it.

Sir, our strong condemnation of what has happened on 14" of May does not mean our condonation of this
Government's failure. The Government has to have its own ideas as to their plan of action. Sir, only one month
back there was a reply given to a very pointed question on the floor of this House only on 16™ of April. The
guestion was about the steps to be taken by the Government to bring back normalcy in Jammu and Kashmiir. Sir,
with your permission, | am reading the reply:

"The Government is committed in its resolve to wipe out militancy from Jammu and Kashmir and to usher
peace and normalcy in the State as soon as possible. "

Only one month back, this statement has been given. It further reads:

"In addition to continued diplomatic initiatives at the various levels, redeployment of troops at border, Line
of Control, and intensive pressure on terrorists in the hinterland, the Government, conjointly with the
State Government, has adopted a multi-pronged approach to contain cross-border terrorism perpetrated
by Pakistan's ISl in Jammu and Kashmir which includes inter alia strengthening border management to
check infiltration, pro-active action against terrorists within Jammu and Kashmir, gearing up intelligence
machinery, greater functional integration through an institutional framework of operation groups and



intelligence groups of the UHQ at all levels, improved technology, weapons and equipments for security
forces and action as per law against over-ground supporters of the terrorists."

Out of one such sentence, Shri Vidyasagar Rao has covered everything. He is a young man.

Sir, 1 would request the hon. Prime Minister to kindly deal with each and every sentence in his reply because he has
said only one month back that this is their strategy. Kindly tell us what steps are taken.

Now, it is said that the strategies, tactics and dynamic deployment to counter the terrorists are constantly reviewed,
refined and monitored in the Unified Headquarters in the State and in the operation groups at various levels. When
was the last review done? What were the tactics decided? What was the dynamismin the deployment of your anti-
terrorist activities? What was the review? When was the last review done? Sir, this is not my statement. This is the
commitment of the Government to the nation with regard to the situation in Jammu and Kashmir.

Sir, we are told that there is this multi-pronged strategy. | am reading only the Government's version -- this reply
was given on the 7t of May, today is 17t of May, ten days back. What is the Government's answer to a question
pointedly on this?

"The Central Government conjointly with the State Government of J&K has been pursuing a multi-
pronged strategy to bring peace and normalcy to the State of J&K and strengthen the socio-economic
development. The three major prongs of the strategy are proactive tackling of cross-border terrorism
within J&K."

| implore you, Mr. Prime Minister, with all humility, for the sake of the nation -- your Government has said this on the
floor of this House only 10 days back -- let us know this. | find that all sorts of answers are put on Shri Vidyasagar
Rao. There is no action. What do you mean by 'proactive tackling of cross-border terrorism'?

"(2) accelerate the economic development of the State; and

(3) being prepared to talk with any group of people within the State, who eschew the path of
violence and who may have any legitimate grievances. Necessary refinements are being made
in the strategy as per requirements from time to time."

"Refinements are being made, etc, etc.a€}" this is how the English language is useful.

Sir, so far as the policy with regard to economic development is concerned, | am trying to avoid confrontational
issues because these are all Government replies, this was the answer given on the 17t of April in the other House.

"Presently, there is no proposal under consideration for a major socio-economic package in Kashmir."

You say that you want to tackle the terrorism and try to improve the situation of the people of Jammu and Kashmir,
but you admit that there is no proposal even under consideration for a major socio-economic package for Kashmir.

Now, one of your staunchest allies said -- of course, we are not happy; our unhappiness is known that he has
chosen you for company -- that there was a demand for autonomy because there is a feeling of alienation among
the people of Jammu and Kashmir. Now, you have rejected the plea of autonomy totally, but is there any other way
out? You should bring them within the mainstream. | share the agony of Shri Madan Lal ji that a large number of
people of that State are now in relief camps, as we can understand the agony of the people in the other State, in
the Western part of our country, where people are in refugee camps. Therefore, these are very serious matters,
and we request the hon. Prime Minister to answer them. That will give, at least, some sense of security and
confidence to the people of Jammu and Kashmir because they are bearing the brunt of it.

Sir, the Assembly elections are coming near. Even now, today, the Government is not very sure of participation of
all sections of the people of Jammu and Kashmir in the coming elections. | am not happy, but the fact is that the
State Government stands isolated for reasons which are known, from the people. You have to take the country into
confidence and tell us what are your proposals to make democracy function and operate within that important and
integral part of our country in an effective manner. In this context, when so many other proposals of yours have not
been able to be translated into action, this talk of military operation is a matter which, | think, is to be very seriously
thought of.

Sir, | know that uptill now we have not been told of such an option. But there is, from within the ruling party, a
demand for a war. | apprehend that some of the allies will say that here. Some say that the Government should go



to war -- some say 'limited war', some say ‘full-scale war'. But many eminent Defence Experts have said that there
is no concept known as a ‘limited war'. Please do not forget that along with our country, Pakistan also is a nuclear
country. Many experts have expressed their fears about the consequences of making such a demand.

Mr. Speaker, Sir, there has been a large scale mobilisation of forces. We have not raised any objection to that.
Now, the Forces of the two countries are facing each other for the last four months. We are not saying that the
Government should withdraw them. But it is apprehended that because of the removal of the Army from some of the
internal security duties that they have been doing rather successfully, in Jammu & Kashmir the situation is going to
get worse. | am not asking the Government to give any information regarding the deployment of Forces per se but
every step should be taken to protect the lives of the people of Jammu & Kashmir. We have said and we reiterate
and we should reiterate every moment that Jammu & Kashmir is an integral part of our country. The Simla
Agreement is there. There is no question of jettisoning it, | take it. Therefore, it is essential that we should, as a
mature, civilised and a strong nation, a united nation, take effective steps for the purpose of solving this problem.

Sir, if  may just conclude by giving suggestions what we feel necessary. A three-pronged approach should be taken

1. Stepping up of diplomatic and political pressure on Pakistan Government to take effective steps against
extremists;

2. effective steps should be taken to strengthen the political process in Jammu & Kashmir and offering autonomy
as the basis for negotiations; and

3. heightening vigilance and security measures to check hardcore extremists.

Sir, these measures can somewhat meet the situation that is still quite explosive. | appeal to all sections of the
House, as we perceive, that jingoistic utterances or proclivities by anyone in this Government or anyone connected
with the Government will seriously complicate the situation and will not bring about a solution to the Kashmir issue.

Sir, 1 would urge upon the hon. Prime Minister that he has been making commitments to this country. | have
reminded him of some of his commitments. | would request him to take the House into confidence, and through the
House the entire country into confidence, and say that his Government means business. What has been happening
now-a-days when some serious incident takes place? We gather together, express our condemnation and then the
Government tells that they are very much concerned about it and that the Government would take steps against it
but we wait until the next incident comes. Again, we come together, join in condemning the incident without being
able to solve it. Let this not be repeated in future.

Sir, please excuse me if | have exceeded the time, but we, once again, wish to associate ourselves with the
condemnation of this heinous incident and pledge our commitment to fight unitedly against this barbaric thing,
namely, terrorism anywhere in this country.

T

MR. SPEAKER: Normally the lunch recess is for one hour but today | have decided to reduce the time. Now, the
House stands adjourned to meet again at 2 P.M.

13.19 hrs

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.



14.04 hrs

The Lok Sabha re-assembled after Lunch at four minutes
past Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: The House shall nowcontinue the discussion. Shri Yerrannaidu.

SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Deputy-Speaker, Sir, the attack that took place on the 14 of this
month is a heinous crime. It is a barbaric act. Killing of 31 innocent people, women and children including our Army
officers, is an act of frustration.

This is a perennial problem. After every attack, we are discussing about that on the floor of the House, but there is
no remedial measures taken so far. Pakistan is continuously forcing intruders or militancy on India, particularly in
Jammu & Kashmir.

The Government of India took a decision to have cease-fire in the month of November 2000, saying that it will not
initiate combat operations against militancy during the month of Ramzan. The Government took peace initiatives.
But even during those days, there were 2142 violent incidents in which 597 militants were killed in Jammu &
Kashmir, compared to 16,072 violent incidents and killing of 985 militants in the previous 185 days.

The Telugu Desam Party has always backed the Centre in matters of national importance, particularly on national
security matters. On the floor of the House, on several occasions, various political parties have given various
suggestions. We have a lot of force on our borders now. Major chunk of force has been deployed on the borders
now. | could not understand how it is possible for hundreds of persons to intrude into our borders. So, there is
Government's failure; intelligence failure is also there. We have imparted good training to those people who are on
the borders. In that case, what is lacking? Every month, hundreds of intruders are sneaking into our country. They
are killing innocent women and children, including armed people. The Government should take effective and
concrete steps to contain terrorism and punish those persons responsible for suicide attacks.

The Government of India also had asked the Pakistan Government to deport 20 persons who were involved in so
many crimes in our country. But so far, there is no response from the side of Pakistan.

What is the role of U.S. Government in South Asia? What are they doing? They were not talking about terrorism
before the attacks of 111" September. After the attacks on World Trade Centre on 1 1th September, everybody is
talking about terrorism and cross-border terrorism, including the Western world. But for the last 20 years, we are
facing terrorism and cross-border terrorism. So far, about 65,000 people were killed including civilians and armed
people. We are paying a very heavy price on this.

Recently, the US Assistant Secretary, Ms. Christina Rocca visited. What is the message that she brought to our
country? What is she doing after her interaction with the Indian Government — the Prime Minister and other
Ministers? She also met Gen. Pervez Musharraf. What is the perception that Indian Government has after her visit?
The House should know all these things.



We have to deal with terrorism and cross-border terrorism effectively. Every time, we are discussing the issue. The
Government is also answering after the debate. We are taking all steps to prevent terrorism and cross-border
terrorism; but every month, many incidents are taking place. We are all united on this issue.

At the time of Gujarat earthquake, the Government of India imposed two per cent tax. The whole country accepted
it. Even in this Budget, the Finance Minister imposed five per cent tax for defence purposes. The whole House and
the whole country accepted it. On matters of national issues or national security issues, the whole country is united;
the people of this country are united; and the whole House is united. What is the plan of action? 'Action’, does not
mean, attack on Pakistan. Attacking Pakistan is a separate issue.

But in the meanwhile, what are the Government agencies doing? Why are we not preventing all these things? Why
are we not preventing these intruders to come into our country? We have to initiate steps on all these counts. We
have to take them before the final course of action.

We have fought three wars, in addition to the recent intrusion by Pakistan in Kargil. We have given a befitting reply
to Pakistan. Whenever there is a national crisis, the country as a whole has stood united. All the political Parties are
behind the Government. If such things happen, it amounts to failure of the Government. So, the Government has to
analyse the whole thing and take action to stop further killings.

Our jawans are working day and night for the security of our country. They are sacrificing their lives but what are
we doing for them? All Political Parties are supposed to give good advice to the Government. If the Government
initiates any action to curb terrorism, it has the sanction of the whole House. After the attack on the World Trade

Centre on 11th September, President Bush sought the sanction of the House for 5 Billion Dollar but the House
sanctioned 20 Billion Dollars. This shows that on a matter of national concern, they are all united. Similarly, we
have to show our unity in India.

TDP will whole-heartedly support any action taken by the Government in this regard but hereafter the killings in
Jammu and Kashmir should be contained. To control terrorism in the State, they are asking for autonomy. To what
extent can we give them autonomy, we have to think. We have to remain in touch with the Government of Jammu
and Kashmir. If we really wish to prevent cross-border terrorism, we have to give them full support. My Party will
support the Government of India on this issue of national security. We are behind the Government. It has to decide
what action is needed to curb cross-border terrorism.

it Heraw fHE gea (W) A SUTEE o, 14 73 @ 99 SR & SlefEd H deanedl 3 Afel @ smarnd ufer # gae
T B e Nty A B1... (sFraen)

SHRI K. YERRANNAIDU : Sir, TDP was given 12 minutes' time and | have taken only nine minutes.

MR. DEPUTY-SPEAKER: Thank you for reminding me.
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SHRI SIMRANJIT SINGH MANN (SANGRUR): Mr. Deputy-Speaker Sir, | just want to interrupt Shri Mulayam Singh
Yadav who is a very important Opposition Leader. This debate is also very important. It is a question of our life and
death. But | see that the House is not taking this debate very seriously. Neither the leaders of Treasury Benches
are present nor the prominent leaders of Opposition are over here. So, Members like me may be given a chance to
speak while the big leaders, as they come, may speak instead of wasting the time of the leaders...(Interruptions)

st e fHg aga @ IUTeHs 7EIgy, oY $d! W0 YA HT AidT S Tl g rae ft orgua 2, WIS #1 ft erwa €1 7 Ul sHD
fordr sems <91 |

MR. DEPUTY-SPEAKER: The Cabinet Ministers are here and leaders of almost all Parties are present. You will
also get a chance to speak.

...(Interruptions)

SHRI SIMRANJIT SINGH MANN : No leader is present.....(Interruptions)
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Therefore, through this Parliament, we appeal to the world family to support the cause of India because India is not
attacking anybody. But somebody is attacking Pakistan. They are attacking India everyday. It should be stopped.
Otherwise, we are not going to tolerate it. This message should go to the world because the world is our family. It is
our sweet home. They should give support to us as we give our support to them.

With these words, | thank you very much for giving me this opportunity.
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SHRI K. MALAISAMY (RAMANATHAPURAM): Mr. Chairman Sir, thanks a lot for calling me to speak on this
common issue, along with other speakers of the day. At the outset, | hasten to join hands with the speakers, who
spoke today and also | want to vouch that we will be one with themin condemning the gruesome, indiscriminate and

brutal attack by the Pakistani terrorists on 14t of May.

Many of the speakers have spoken in support of this common issue. As far as we are concerned and as far as this
issue is concerned, we want to vouch to say in unequivocal terms that we are with the Government of India and we
are for the Government of India. While doing so, we have got our own reservation as to whether the action taken so
far is adequate, whether it was effective, whether it was up to the mark. On that score, many of us have got our
reservations and many of the speakers have also expressed the view that it was not adequate. In that way, we feel
that a re-look of the whole issue is to be done.



As far as the Pakistani terrorist activities are concerned, this is not the solitary instance. On the other hand, it has
been repeated again and again over a period of time. We have been objecting. We have been making our own
statements and they have been giving their own explanations. This formality or this process is going on without any
end. After having seen all these things, we are able to now come to a particular stand.

As far as our AIADMK Party is concerned, our leader, Madam Jayalalithaa, has been very specific and forthright. As
far as she is concerned, she has been unique in her decisiveness and in her guts also.

I may be permitted to quote a portion of her statement, which is very much relevant, as far as this issue is
concerned. She has said:

"After last year's horrendous attack on the Jammu and Kashmir Assembly, followed by the heinous attack
on the Parliament of India, Pakistan based terrorists have struck again in Jammu targeting our army
personnel and their families this time. In both the past instances, India's response was muted"&€"which |
have explained earliera€”"Now, with the latest attack in Jammu, | feel that the time for patience is past.
Now it is time for firm and deterrent action. The decision to retaliate and teach Pakistan an unforgettable
lesson has to be taken by the Government of India. | hope the Government of India will take necessary
action before it is too late."

She has further said:

"Pakistan has made it meaningless to continue to maintain diplomatic relations between the two
countries. In fact, Pakistan has made a mockery of the term "diplomatic relations". It is time for India to
sever its diplomatic ties with Pakistan and launch a full-scale war. If the Government of India takes such a
timely and bold decision, the entire nation will be solidly behind it."

She further adds:

"We have had enough of these outrageous incidents and killings. Whenever such incidents take place,
the Government of India puts the blame on Pakistan. Then the Pakistan Government releases a
statement accusing India in turn of having a design and motive behind such accusations. Besides,
Pakistan is also trying to get away with it each time by describing these diabolic operations as acts of
liberation and self-determination. Western nations condemn these acts of terrorism and remain content
with that. Political leaders in India express outrage and then nothing more is done. Unfortunately,
everyone forgets these incidents after a few days.

How long are we to allow this violence to go on in Jammu and Kashmir? What is actually going on in
Kashmir is a proxy war being waged by Pakistan which is encouraging separatism. Left to themselves,
the people of Jammu and Kashmir want to live in peace, as a part of India. The Government of India
cannot fight terror by just making fiery statements. Words should be matched with deedsa€;"

"a€! There is no point in going on sacrificing our brave soldiers by stationing them as sitting ducks in
Kashmir. After each such terrorist attack in the past, border posts in Pakistan-occupied Kashmir should
have been destroyed. It is the artillery file from those posts that provides power for these militants to
infiltrate into India.

By now, the whole world is convinced that unending violence in Kashmir is being aided by military and
logistic support from Kashmir. It is time that the Government of India realised the truth that we can never
have a cordial relationship with Pakistan."

Finally, she says:

"It is now time to come face to face with reality, sever diplomatic ties with Pakistan and launch a full-scale
war."



This is the view of our leader and this is the view of our AIADMK party. Now, it is time for you to take hard
decisions. Whatever may be your analysis, | would say you must make a quick SWOT analysis, an analysis of
Strengths, Weaknesses, Opportunities and Threats on both sides.

Let us examine what is our strength. As far as our strength is concerned, we are large in size, larger population and
stronger in military strength also. In every way, we are stronger. Compared to our strength, Pakistan is a peanut.
Our weakness is very little; our opportunities are very great and the threat is marginal.

Whatever may be the world opinion and whatever may be the other circumstances, it is time to take a hard decision
for which we need a political will from the Government. Once you have a political will, you should also have the skill
to execute the political will. When will and skill go together, we will certainly succeed. So, you have to take a
decision.

With these few words, | conclude my speech.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Chairman, Sir, today is the last day of the Budget Session and
today, we are perhaps concluding this Session with a very comprehensive note of unity and resolve to stand by the
people of this country at this critical hour when frequent assaults of the terrorists, one after another, are continuing
unabated by Pakistan.

Mr. Chairman, Sir, in the beginning of the discussion today, our leader, Shrimati Sonia Gandhi made precisely clear
the approach of the Congress Party in this hour and the role that is to be played by the Government. When | was
very young Congress worker, | had the privilege to work with a very distinguished Congress President, Shri D.
Sanjeevaiah of Andhra Pradesh. | had just come from the university. | talked to the President and asked while
everybody in this country described them as a political party and after the name add “party', why we do not write the
“Indian National Congress Party', and why there was a full stop after Congress. Shri Sanjeevaiah told me that we
came from a movement of the people with an assembly of the great people of the country and our destination still is
to be with the people of the country, free from boundaries of limited thoughts, convenience and opportunities, to
remain with the people and people only in the greater cause of the nation and that is why, we are “Indian National
Congress' and we do not need to have any prefix or suffix to add a word called “party'.

Today, our leader, Shrimati Sonia Gandhi, stood up and said very conveniently that come what may, to protect the
nation, to protect the innocent people of the country and to ensure internal security of the nation from the threats
from within or outside, what the Government of the day can think proper, they will get our support. It reminds me of



the words of Shri D. Sanjeevaiah who said: "We may have disagreement on political and social issues, but
remember, you are Indian National Congress, and without the nation, you are nothing." Today, we have come to a
situation when we feel to fulfil our bounden duty to the nation, the nation which gave us the mandate to sit on that
side and to rule the destiny of the nation for more than four decades, the nation which provided distinguished Prime
Ministers one after another to shape the destiny of the nation. We cannot forget that for this moment. Maybe, it is
the desire of the people that we sit on this side. Yet our commitment to the nation, our role to the nation and our
responsibility towards the nation cannot be altered and changed, whether we sit on that side or this side.

Mr. Chairman, today, while we are discussing this issue of Kaluchak incident, as our Leader said in the beginning,
our words are not enough to express our grief and condolences to the kith and kin of those who have been brutally
killed, including that two-month old baby. The way they have been killed, every Indian is crying today. It is not that
they have been killed in a fidayeen attack suddenly, but there was a design behind it.

Why is it that the assaults are taking place one after another in Jammu and Kashmir? Jammu and Kashmir is not
only an integral part of our country, but also a symbol of our secular heritage. It is a golden chord and a symbol of
our social harmony, where the Chief Minister, after offering his prayers in the mosque, took care right from day one
to see whether the pilgrims going to Vaishno Devi are safe or not, and then whether the pilgrims going to Amarnath
are safe or not. This is a unique place in India. Therefore, attempts after attempts have been made by terrorists and
by the fundamentalist forces in Pakistan, who preach intolerance, to successfully engineer discord and to distort the
secular amity of this country. | salute the people of Jammu and Kashmir on behalf our Party, from this Bench. |
salute them for the way they withstood the assaults which took place one after another and, yet, showed to the
whole world that our secular belief and chord cannot be distorted, whatever may be the design of Musharraf and his

group.

Therefore, it is not only our duty to explain the situation, but also to express our total solidarity with the people of
India in general, the Army in particular and, specially, the people of Jammu and Kashmir. The Raghunath Temple,
Charar-e-Sharief, Chattisinhpura, and the Jammu and Kashmir Assembly were all attacked. In the Jammu and
Kashmir Assembly attack, we believe, the target was the Chief Minister. One after another, these things happened.
Yet, the people of Jammu and Kashmir always came out with a message for the nation that they are ready to
sacrifice anything, but should not the nation also take them into confidence! Here lies the question. What is your
Kashmir Policy?

Today, we have decided that we will not score political points. We are not here to carry on any assault on any
individual of the Government, but it is our bounden duty to know the Government's perspective or understanding of
the situation. While we will share our thoughts with you, we will humbly request you to share your comprehensive
strategy with the House and to take us into confidence. What is your Kashmir Policy? Yes, there was a ceasefire.
The entire Parliament supported you on that. While you talked about internal consolidation of Kashmir with the
Hurriyat, be it group-A or group-B, through the distinguished Deputy-Chairman of the Planning Commission
followed by the bureaucrats, did you take the people of Kashmir and the Government of Kashmir into confidence as
to what should be the strategy for a dialogue, if at all there should be a dialogue, and what should be the
parameters for the dialogue? We get disturbed when we read the news that while this message is going to the
Hurriyat, the Government of the day in Kashmir is nowhere. These are the issues which are rocking the nation and
the people want to understand your strategy. Therefore, it is time for you today to spell out your strategy.

Many of us have said many things and obviously, those are good suggestions. The strength of this country does
not lie in the Bofors Gun, in the artillery or in the Air Force's aircraft. The strength of this country, at this hour, lies in
the determined, patriotic will of the people of the country, in social harmony and in the secular credentials of the
country.

Sir, we must understand the design of the terrorists. We must understand the design of the Pakistan President,
General Parvez Musharraf. We must understand the plan that they intend to propagate. | would not like to deal
much with this matter. My friend, Shri Omar Abdullah in his speech, made in recent times, has made it abundantly
clear as to what gives us the strength to propagate our views outside and what does not give us the strength while
we get trapped. | hope, while the Government spells out their policy in this matter shall also try to adequately
convince themselves about not being trapped any more in any kind of a propaganda that could give a handle to the
people within the country to criticise them for its action or inaction.
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Mr. Chairman, Sir, the Government of the day is competent enough to take decisions but the only thing is that they
are accountable to Parliament for their actions. If the Government takes a policy decision and then deviates, from
what has been understood of that policy by the people, then the Parliament could always scrutinise, screen and grill
the Government. But till the time the Government does not take a decision, we can only try to understand, through a
discussion, the plan of action of the Government excepting, of course, the classified information which the
Government should not divulge to Parliament.

Sir, our Defence Forces have been stationed there for the last five months. Why should we not try to understand
the overall impact of this deployment of Forces there? It is good to be prepared for something. | am not trying to
create a difference between Ministers in the Union Cabinet. But | strongly feel that for any shortcomings in our
internal security, for any failure of our intelligence system, the buck should not be passed on to the Defence
Ministry. Defence is our last resort. The Army, the Air Force and the Navy should be our last resort. Our first priority
should be the unity of the people, the motivation of our people, the social harmony and confidence of our people,
understanding and amity in the political system of our country, the intelligence operation and surveillance of our
country and the co-ordination among the various units including the Joint Command of Jammu & Kashmir. The
Defence forces should be the last resort. But if the Government chooses to take a shield behind the argument that
even after deployment of the Army, there is insurgency and cross-border terrorism, then nobody, except a faulty
system, can be blamed for it. Maybe, somewhere the Government is lacking. Why is it so that in a matter of one or
two days, organised groups comprising of, maybe, five, six, seven or eight people, three people in the recent case
in Jammu, suddenly take shelter somewhere, plan the whole operation and then attack either the Parliament, or the
Assembly building of the Jammu & Kashmir or the Consulate Office of the United States at Kolkata or the
Raghunath temple or for that matter any place, the last one being the Kaluchawk incident? Is there any
shortcomings in the information gathering machinery of the Government? Is there any deficiency in understanding
of the intelligence system?

Mr. Chairman, Sir, | am thankful to the hon. Home Minister for his first reaction to this incident when he said that it is
not a coincidence that even this strike also took place at the time of a visit by a foreign dignitary. Therefore, while
seeking the unanimous support of this House to fight terrorism, the Government should at least share with the
House the shortcomings in the system. One of the shortcomings have already been admitted by an hon. Minister of
the Union Cabinet, Shri Chamanlal Gupta. He is right in his estimation. He is in the field. | do not know what kind of
a problem Dr. Farooq Abdullah or Shri Chamanlal Gupta is facing in the State of Jammu & Kashmir. They are
experiencing it for themselves in the State. We only get the information.

He said that the shortcomings of the Village Defence Committees have not yet been taken into cognizance. | was
hearing him very patiently. | think that could be one of the shortcomings. Why did the Government not think of that?

In my earlier intervention when Doda Massacre was being discussed, | asked the Home Minister whether the Chief
Minister of Jammu and Kashmir asked specifically for additional paramilitary support. There was no specific

answer! Given the kind of assaults, planned and designed in Pakistan, that Jammu and Kashmir is facing day in
and day out, the House would like to know what additional support they need - in terms of economic development to
get rid of the frustration of the unemployed youth; in terms of social infrastructure arrangements; in terms of political
consolidation; in terms of paramilitary support.

In totality, the Kashmir policy is not merely limited to saying what we said in the United States, what we said in the
Congress Session at Kolkata, what we said in a party session in Patna, that Kashmir is an integral part of India.
That is not the last word. It is an integral part of India and that is why it deserves the support that it requires to
maintain that integrity with India against the onslaught of fundamentalists in Pakistan. Did we address that issue
ever? Did we spend one full day in the Cabinet to understand these realities? Did we spell out the details in
Parliament? Did we take the Government and the people there into confidence? These are the issues which
concern us and concern the nation. Yes, we are highly perturbed.

Have all our diplomatic options been sufficiently and fruitfully exploited with tangible results? Where have we landed
ourselves today? Clinton to George Bush; Talbott to Christina Rocca - where have we ended up? War against
terrorism! Eleventh September! Could the Government take us into confidence? Is it not a fact that Indo-US Joint
Action Group against Terrorism was formed long before the 1 1th September strike? At any point of time, did the
United States consider that constant flouting of the line in Jammu and Kashmir by terrorists from Pakistan - be they
of Al-Qaeda or Taliban, be they of Lashkar-e-Toiba or Hizb-ul-Mujahideen - is a concern for the whole world and a
concern for the subcontinent?

| had the access to a few observations of the pre 11t September meeting of the Indo-US Joint Action Group against
terrorism. At no point of time in the meeting, concern for Jammu and Kashmir had been recorded. | do not know for



what reason? Where are the terrorists? For the last ten years, who suffered the most? The North-East has a
different problem. That is not the subject of discussion today and | will not deal with that. Who suffered the most? It
is the people of Jammu and Kashmir. In the meeting of US-India Joint Action Group terrorism held in the United

States before 11! September strike, no concern for Jammu and Kashmir along with India was recorded.

We have to understand the design of the big powers. They know that India is emerging as one of the major
economic powers within another sex-seven years - thanks to the toiling Indian peasantry, the working class of India,
who are trying to give strength to Indian economy for the future. They know India's capability. They know the unique
heritage of India of its cultural diversity. They know the unity of the people of India. Why should someone feel
happy? Someone should feel jealous. They know that India has the capacity to put a Muslimin the Chair of the
President of India. They know that India has the capacity to choose a Dalit as the President of India. They know
that Indian people have the capacity to choose by their own conscience anybody as the Prime Minister of the
country. Yet, the so-called tall doner civilisation could not show an example of accepting a black at the top of the
nation.

They know why they are jealous of us. After 111" September in the war against terrorism, they told that Osama bin
Laden should be brought within 24 hours, dead or alive. They wanted the whole world to join and we joined in
principle because we believed that terrorism should be fought. But who paid the price for it here in this country? It is
the people of Kashmir, Shrimati Indira Gandhi, Shri Rajiv Gandhi, many jawans, army personnel and many others. It
is not that our country suddenly found the light of the day after 11" September and that till then, everything was
dark. It is India that understood right from 1948 — Sheikh Abdullah, Hari Singh, Pandit Nehru and others understood
- the designs and machinations of foreign power involving Pakistan against India. We knew that. Our track record
and our experience are superior than any other power in the world, insofar as terrorism is concerned.

Yet, after 11t September, we all joined the war against terrorism. We all joined with a convincing belief that there
should be a Taliban-free Afghanistan and with a convincing belief that the Pakistan regime will either collapse or
will come to terms with terrorism so that it would be friendly with India and understand the reality. But at the end of
the day, what is the outcome of our diplomatic initiatives? | am very much shocked to narrate these things.

Let us see the outcome of the diplomatic initiatives today, from Talbott to Rocca. A question was put to her like this:
"Did you hear what happened in Jammu?" Ms. Rocca said it was shocking and barbaric. The Government of India
suggests from its desk that it is not only barbaric, but also organised, planned and it is imposed on India by a
systematic campaign by Pakistan through LeT. These are important matters to understand the outcome of our
diplomatic initiatives from day-one of joining the war against terrorism.

Another question was asked: In this hour, what is your reaction? The Foreign Minister says:

"We have been able to provide to the U.S. concrete and tangible evidence about Pakistan's involvement
in terrorism."

When Ms. Rocca's attention was drawn to the tangible breaches, Ms. Rocca however displayed no signs of fully
accepting India's reading of the situation, that Pakistan was solely responsible for escalation of tension in the
border.

Who else is responsible? Is it Bhutan? Is it Nepal? Is it Mauritius? Or is it Afghanistan which is now free from
Talibans? It says that she feels it is not Pakistan which is solely responsible. She says:

"l think, it is a very complicated issue. It is not a black and white issue."

Further it says:

"Rocca indicated that New Delhi should not remain stubbornly committed to the conditions and demands
for a dialogue to resume."

| do not understand. How do you convince this Parliament that our diplomatic initiatives in joining the war against
terrorism, in principle, have brought us a tangible result in support of the cause of India and its sovereignty? | used
the word 'sovereignty' because if Kashmir is attacked, | feel that my sovereignty is attacked.

In terms of sovereignty, what was the concern of the 'captain’ who is leading the war against terrorism? What
ironical comments were they? The final comment was:

"Terrorism is terrorism, wherever it could be. But in this hour, our only effort is to reduce tension between



India and Pakistan."

Did India send terrorists to the Palace in Islamabad? Did India send terrorists to rock the Parliament of Pakistan, if
at all, a Parliament was there by the elected representatives of the people? No.

So, what is the need to reduce tension? Do you want to keep both India and Pakistan on the same footing?

| am sorry to say today that before the visit of Mr. Bill Clinton, our distinguished Prime Minister, to whom we all are
rendering support, did make a humble submission that possibly while visiting India Mr. Clinton will not visit Pakistan
on two counts. Firstly, there is a military regime in Pakistan. It does not have the elected representatives. Whenever
it suits her, the U.S. advocates for democracy all over the world and secondly, because there was a terrorist
onslaught on India though it was defied. Fair enough. It is their policy and we should not question it. But, we, as
Members of Parliament, have a right to understand whether any country's policy suits to India's policy.

If India's national policy or national interest is not safeguarded what will happen to us? We are 100 crore of people.
We can proudly ask the whole world to look at our culture, tradition or the democratic system of India. We may have
thousands of differences with the Government. Just because we are participating in this debate does not mean that
we are supporting or endorsing all the policies of the NDA Government. We may have thousands of differences with
the Government on social, economic or other fronts and we will fight with it later on but on the issue of terrorism -
after 13" December incident - we made it abundantly clear that we are with the Government. | would like to know
from my dear friend, Shri Omar Abdullah, whether he, as a Minister, is under any obligation to defend the
Government. | feel so.

| had said this earlier also that when the then hon. Speaker, Shri Balayogi read out a Statement relating to the 11t
September strike on US, the whole Parliament stood up and said in one voice that it condemn it. Did our diplomatic
initiative bring a single Resolution from hundred nations of the world that they condemn what happened to the
Jammu and Kashmir Assembly on 18t October or what happened in the Indian Parliament on 13" December? |
could count only a few such resolutions. Why? It is because the Third World movement is not gaining momentum.

The assembly of the developing nations, which once upon a time used to roar under the leadership of Shrimati
Indira Gandhi that 'Mandela should be freed' or which once upon a time used to roar that 'Pandit Nehru, we are
here. We are not the slaves of anyone. We have to build our fate in future. Possibly, after the collapse of Soviet
Union that movement is diminishing. And, here is a country called India. It is her bounden duty to take the global
initiative to strengthen that movement and, whenever their national interests are at stake, to keep the interests of
such nations free from the onslaughts, dictates, intimidation, insinuations or manipulations of such powers.

Mr. Chairman, Sir, through you | would like to know from the Government whether it explored that initiative. Did the
Government ever try to find out how are its friends? Do they have temperature or are they comfortable? Are they
convenient? Are they prepared to understand our realities? | think, no. Had there been any such initiative taken, we
would have been informed of it either by the Government, Media or, now because of technological revolution,
through Internet. | humbly submit to the Government, please do not pass on the buck of the failure of the internal
system to the Ministry of Defence. First, guard yourself. If a confrontation is there, we can ask for the accountability
of the Government as a whole through the Minister of Defence. So long as this kind of infiltration is continuing, so
long as things are not safe, Government owes responsibility to the Parliament and the nation to answer as to why it
has failed one after another to protect the lives of the innocent people.

16.00 hrs.

Asking this humble question is not scoring a political point. It is to understand your shortcomings. If you say that
there are shortcomings, we are prepared to join hands with you, to cooperate with you, to advise you, and to
suggest how those shortcomings could be tackled. It is not the time to defend ego. It is time to introspect and to see
the writing on the wall. It is war against terrorism “so long as it serves the interest of only one country and so long
as Afghanistan is not free'. Is it war against terrorism? Can any country claim that the entire world should unite to
combat terrorism after attack on Afghanistan to teach them a lesson? As far as fight by India against terrorism is
concerned, it is to be done by diplomatic initiatives through Indian persuasion to Pakistan alone and by no other
method. When our friend Shri Jaswant Singh was in Kandahar to release the hostages — we might have criticised
the Government then, that is a different thing — but we know how helpless India was on that day. Even after 48
hours, there was not a single initiative either from Tony Blair's the then Government or from the United States or
from France. They were enjoying the music of the trouble between India and Pakistan.

We are all part of a nation. We are separate parties when we go to elections. Yes, we are individual parties when
we confront with the ideology. Yes, we are a party when we score a point on your failure. But after all we belong to
the nation. When the nation's honour, glory, image, credentials, age-old traditions, understanding, and security is



assaulted, should you not introspect? Sir, in the Annual Report of the Ministry of Home Affairs for the year 2001-02,
it has been stated:

"The Government of India is determined more than ever to root out this scourge of terrorism and militancy,
and to restore peace and normalcy in the disturbed areas. A loud and clear message has been given to
the terrorists and their patrons in our neighbourhood that their nefarious designs will not be allowed to
succeed. This has been followed by both pro-active and retaliatory action in Government.”

Will you explain the pro-active and retaliatory action of the Government? It further says:

"The stance of the Government has received unequivocal and positive support from the international
community also. Already India's lone fight against the forces of terrorism is becoming global.”

One year before you claim in the Annual Report of the Ministry of Home Affairs that you received unequivocal
support of the international community and while replying you claim something else. There was a statement of
Christiana Rocca. Can you justify what you stated in your official report and what you achieved? Did you really
achieve it? You can explain it to the House that we could not achieve it and that these are the shortcomings. They
may be economic or others.

Sir, the United States' troops are in Pakistan and we are having joint exercises with the troops of United States. |
wonder for what reason we are having these exercises. We will ask this question on some other occasion but not
today. The holocaust of escalation is hovering over the sub-continent and we are still considering and thinking that
our diplomatic initiative has been successful. Either you revise your approach on the diplomatic front or you come
out for correctness. You admit that these are the few areas where you are lacking and that you will now improve.
We can understand that. Parliament can be taken into confidence. We are in this country, in this Parliament, and in
this functional system of democracy to protect not only the people of this country but also its democracy, its
objective, its credentials, its culture, and its secularism. With that strength alone, we can fight terrorism with the
defined strategy of the Government.

But | think till you are not clear about the internal political understanding and consultations in Jammu and Kashmir,
till you are not clear about what part of the Government of Jammu and Kashmir you will take into confidence and
what part you shall not keep informed, till you are not very sure and very positive as to what part of diplomatic
initiative of yours will take us to a particular destination, | think it is only confusion that will prevail and results will not
come. Support of all political parties is not a big thing. All political parties in this country first belong to the nation
and then to their own party philosophy. Obviously, they are there with you. The question is not whether the
Resolution is passed or not. In any case all political parties of the country, including our party, shall stand by the
nation. But the question is whether the accountability of the Government and the responsibility of the Government
at a critical juncture like this remain most important to address the issue in the right perspective.

As we have pointed out in the morning, several views are coming. | will not take any name now to create a problem
in the House. | was shocked to read the statement. | hope the Government has also seen the statement. It shows
that there are elements in the country which are giving statements that the political authority — it has been given by
an organisation and | will not take the name of the organisation — of the country shall not decide the issue; let us
give it to the Army and our Army alone. Who are doing it? Who are trying to erode the authority of the Parliament?
Who are trying to erode the constitutional sanction of the people? They are also equally vulnerable. They are
equally the potential force at this hour. If you decisively decide to combat terrorism with a united voice, should you
give cognizance to these facts? | do not like to undermine any individual who is in the Government. But | feel even
being in the Opposition, come what may, that the ultimate will of the nation alone be reflected in terms of action by
the Government of the day which has been constitutionally elected and sworn in by the President of India and not
by any individual authority. The day you encourage other tendencies, | think we are again in the trap as has been
said by Shri Omar Abdullah the other day. Therefore, | would submit to the Government the following:

1. Please take the House into confidence today. Before the Chair moves the Resolution and the Home
Minister replies, spell out if you have any problem, except your classified information, in disclosing what is
your contingency plan in regard to Jammu and Kashmir decisively and what is your Kashmir policy.

2. What is your comprehensive strategy to combat terrorism? Are you sufficiently convinced that your
diplomatic initiative is over and yielded no result? If not, are you further pursuing your diplomatic
initiatives? If so, in what direction?

3. Please tell us today while taking the nation into confidence that you are ensuring the national security not
only in terms of the onslaught of terrorists and fundamentalists, but also of other elements who, in
connivance with Islamabad or in connivance with someone here, are determined to disturb the social
harmony.



You should take into account all these factors. The Government of India is duty-bound to spell out these things here
and take this House into confidence.

We are not here to address our constituency workers and the people. We are not here to energise our political
workers from a political platform by our rhetoric. We are here in the Parliament to address the nation and to defend
the interests of the nation.

For the last two nights | have been hearing a lot of interviews to educate myself and understand the emotions,
reactions, counter-reactions and analyses of several experts right from Army personnel to politicians.

Finally, | have come to the conclusion that people will react, the individuals may react but the last reaction is of the
constitutional Government which is taking to the conscience of the people its ultimate, final and future objective vis-
a-vis the nation and the entire geopolitical scenario of the nation. The question is why we have failed in our
campaign to isolate Pakistan? Why we have not been able to convince Tony Blair and George Bush by several
trips to the United States and say, "Here is Al-Qaida in different uniform and is taking shelter and dinner with Gen.
Pervez Musharraf." The question is why we have not been able to say so.

| have seen the balance sheet of India even before the conflict. We need that big country and that country also
needs us in terms of our trade exchange. | know that any responsible member of the Government will argue with me
not to talk of Pt. Nehru, Shrimati Indira Gandhi and Shri Rajiv Gandhi as those were pre-nuclear days escalation.
That is why, | feel very correct that this Government should evaluate the post-nuclear era escalations, the
possibilities, the betterment, the goodness and the badness of the region. Therefore, this Parliament requests on
one point to the Government, through you, before it comes out with any policy which they are competent to take.
You are mandated for that. You can take any decision on any part of the country as you feel. And Parliament is
here to stand and scrutinise. That is different. | am not questioning your competence now. | am only addressing you
on one point. Before you give any decision, please take the Parliament and, through the Parliament, the country
into confidence to explain your shortcomings and your ultimate plan to overcome the shortcomings. Never forget to
do it on this issue. Do not ignore the people.

| was feeling glad when | was watching a television interview yesterday given by the Chief Minister of Jammu and
Kashmir. He said, "Election or no election, the nation is important to me." | felt very proud at that time. Yes, this
should be the voice and views but equally, the Government should understand that if the terrorists can block the
elections to frustrate the rights of the people of Jammu and Kashmir to go to the electoral process, then that will be
their victory. Killing 20 people is not a big victory but halting a democratic process by the terrorists design is
disastrous. Therefore, the Government should also take the House into confidence and say whether they have
taken enough cognisance of the situation to ensure that as and when election will take place, franchise will be
protected and democracy and the rule of law shall prevail against the mischiefs of the so-called designs of the
Lashkar-e-Toiba and others.

It is time for the Government to take the nation into confidence. As | said, please do not go in for only rhetorics.
Rhetorics can please the Party workers but the nation is there to see the translation of the Government designs and
proposals in reality. You should not forget that, while you take a decision, this country is a country of more than one
billion people, having complex and diverse culture and having rich traditions. Every section of the society of this
country must be taken into confidence. The Prime Minister may not consult them. But the Prime Minister's actions
and Government's display and demonstration, its political and social work, should ensure the confidence of the
people of the country. Yes, with the strength of social harmony, we are here to combat any force. If that is lacking
inside and you pile up arms and artillery outside, the message will not be that of what is desired today. Therefore,
these issues should be taken into consideration.

From the Congress Party, our Leader precisely said about our policy and approach to this matter.

| only try to detail where your diplomatic initiatives have derailed. | only tried to detail that there is no comprehensive
Kashmir policy to deal with the present situation. Taking all these things into account, the Government should
overcome the shortcomings, and take action, which it thinks proper, so that in future we should not have any
occasion to come back to the House and discuss another incident of this kind in Jammu or in Kolkata or in any
other part of the country. | feel this kind of incident should not recur. We would like to express our full solidarity with
the struggling and bleeding people of Jammu and Kashmir. Our salute to the Indian Army, Navy and Airforce. Our
commitment to the dedicated families of jawans who went to defend our country in the border, left their children at
home and came back only for their cremation. No words are enough to console them. We shall express our
solidarity for the way they stood by the nation. The Parliament expresses full solidarity for their dedication and
sacrifice. If an Army personnel dies in uniform, then he is treated as a martyr. He is given several awards, like the
Mahavir Chakra. | feel that the families of those Army personnel who died unguarded are also martyrs. The Home
Minister should not take it otherwise. He is accountable and he owes an answer to the nation and to Parliament. In



your total plan or strategy, there is nothing which could take care of the families of the Army personnel.

Mr. Chairman, with these words, | thank you for giving me time. | feel that the unified voice of all the parties here,
shall once again demonstrate that we are one against terrorism, and we are one against cross border activities. We
are confident and the people are confident that you are competent enough to tackle it without interference from
outside and without the dictates and sermons from outside.

SHRI S.S. PALANIMANICKAM (THANJAVUR): Sir, on behalf of DMK Party, we strongly condemn the terrorist
activity at Kaluchak. Like a typhoon which destroys flowering plants, creepers and trees, in a garden, the
murderous attack of terrorists at a place called Kaluchak in Jammu and Kashmir claimed more than thirty lives,
including that of infants, youths, women and elders. Further, the condition of others among the injured who are
being treated is still critical. The Union Defence Minister, Shri George Fernandes and the Union Minister of State
for Home Affairs, Shri I.D. Swami, already visited the affected areas to comfort the grieving families and to extend
support to those convalescing in the hospitals. Hon. Leader of Opposition, Shrimati Sonia Gandhi, also made a visit
to the region and she has said that her party would extend all support to the NDA Government in exterminating the
terrorist forces. We welcome this move.

The Chief Minister of Jammu and Kashmir, Dr. Farooq Abdullah has refuted the claim of Pakistan that security
lapse was the reason for the terrorist attack and the resulting death of nearly forty persons. Further, Dr. Abdullah
has said that Pakistan is responsible for this dastardly act. He has also sought from the Union Government
additional reinforcement of security forces for that area as well as the entire State of Jammu and Kashmir. We hope
the Union Government would fulfil his request without any delay. | would like to quote what our leader, Dr.
Kalaingar has said in this regard.

| quote:

"The response of the United States of America to this tragedy is unacceptable. It tries to downplay the
intensity of the tragedy by issuing just a condolence statement and not to take up the issue with the
seriousness it merits. The anguish expressed by Dr. Farooq Abdullah and the firm statement against the
brutal and inhuman attack in the Indian territory by the Pakistani infiltrators and the hon. Prime Minister
Vajpayee's clarion call to give a fitting reply to these acts of terror are not reflected in the U.S. statement."

The U.S. Assistant Secretary Ms. Christina Rocca's condemnation of Kaluchak incident during her interaction with
our External Affairs Minister Shri Jawant Singh and the President George W. Bush's telephonic discussion with our
hon. Prime Minister Shri A.B. Vajpayee expressing shock over the incident are not forceful enough to stop this kind
of a carnage.

Further, our leader Dr. Kalaignar said this and | quote:

"To prevent cross-border terrorism by the Pakistani infiltrators in future, the U.S. must issue a stern and
sincere warning to Pakistan. On the other hand, if they think that by issuing statements they can silence
us, the Indians from the Himalayas to Kanyakumari will rise as one and prove their mettle by defeating
any force that instigates terrorist violence against us. We cannot delay even a minute longer in teaching a
lesson to any country which tries to undermine India."

How long will our brothers and sisters of Jammu & Kashmir suffer? Is there no end? Please put an end to it. We, the
DMK Party, are with the Government and will support every action that will be taken by our hon. Prime Minister to
ensure the stoppage of terrorism and prevention of any kind of infiltration into India.

16.22 hrs (Shrimati Margaret Alva in the Chair)

On behalf of my Party, we salute the bereaved jawans. We convey our deepest condolences to the bereaved
families of the deceased jawans, in this incident.

SHRI PURNO A. SANGMA (TURA): Madam, at the outset, | would like to say that cross-border terrorism by
Pakistan, visits by the Ministers, by the leaders of the political parties to the places of terrorist attack, statements by
the leaders of India, diplomatic responses by the international community, the so-called high-level meetings, and, of
course, the discussion on the floor of Parliament, chat shows on the electronic media, stories in the print media and
life as usual thereafter have become all too routine.

Please look at the latest situation arising out of the terrorist attack in Jammu, the issue which the august House is
discussing just now. The Defence Minister is very prompt in visiting the places of attack. So also so many other
leaders visited those places. Statements have come right from His Excellency Mr. Kofi Annan, the Secretary-
General of the United Nations down to Prof. Vijay Kumar Malhotra, the spokesperson of the ruling BJP



Parliamentary Party.

What kind of statements have come? | would like to remind this House about the immediate reaction of the hon.
Prime Minister of India. | quote:

"The Incident is outrageous."

What is the immediate reaction of the Defence Minister of India? | quote:

"Nothing better can be expected from President Musharaff. Pakistan will be punished. Appropriate action
will be taken at the appropriate time "

Now, this Parliament and the one billion people of India will have to wait when that appropriate time will come. Prof.
Vijay Kumar Malhotra is very bold. | quote:

"America cannot be depended upon to help us. We have to fight our battles ourselves "

Congratulations! What was the reaction of the official spokesperson of the External Affairs Ministry Ms. Nirupama
Rao? | quote:

"The United States understands our concerns."

We are talking so much about the United States of America. My elder brother Shri Dasmunsi has extensively quoted
from Ms. Christina Rocca. But what did the official spokesperson of the White House say? | quote:

"Kashmir is a difficult situation with occasional violence."

That is what the White House spokesperson has said.

My friend His Excellency Mr. Blackwell, the Ambassador of the United States of America, said this. | was seeing it in
the Star Television. After meeting the hon. Home Minister, he comes out and says:

"Terrorism s terrorism is terrorism. "

But the Chief of our Armed Forces, General Padmanabhan is, of course, very forthright. He said:

"Time for statements is over. Now, it is time for action. "

He is very bold. Though the time for statement is over, in addition to all the statements that | have read out, | am
compelled to make one more statement. | am constrained to say that we have become a nation of empty statements
and statements of the obvious. How long are we going to make statements? How long are we going to have the so-
called high-level meetings? How much benefit has been brought by the visits of the different Ministers and the
leaders of the political parties? Have we found any solution? Under the present circumstances, what are the
options available to us? Have we really explored the possibilities? Did this Parliament today try to find out what are
the possibilities that are available to us? | am afraid, we are lacking in application of mind. The so-called experts on
defence, the so-called experts on security policy, are giving a number of options open to us which everyone of us is
reading in the newspapers.

What is the first option? We must go for limited war! | really do not understand as to what is the meaning of limited
war. Can there be a limited war? If there is a limited war, what kind of limited war we are talking about? After the
nuclear tests —Pokhran-II, when this Parliament debated about our nuclear policy, | said on the floor of the House
that till today the whole world had recognised us as a military superior power to Pakistan. But we did the tests.
Followed by Pakistan, all that we did is that we had equated ourselves with Pakistan. We have become equals.
India is a nuclear power and Pakistan has become a nuclear power. So, from the military superiority, we rendered
ourselves in equality.

After that till today or till day before yesterday, | am afraid | may have to make amendment in my previous statement.
| am not sure as to whether we are still continuing to be equals. | am not very sure about it. Today, we are in such a
receiving end, absolutely. You talk on diplomatic channels that you are talking about. You talk of cross-border
terrorism; the number of people being killed in this side. The way, we were stuck in Agra, are we still equals? | do
not know. We have to think over it very carefully.



We have become a nuclear power and the Government of India has vowed before the whole world that we will not
use it first; there is "No First Use Policy'. We have to wait till Pakistan attacks us. We go on waiting till Pakistan
attacks us and go on tolerating and tolerating and say that let us have a diplomatic offensive. The Defence Minister
goes to Jammu and Kashmir; let the Parliamentary Delegation go to Jammu & Kashmir, we will not use this nuclear
weapon. We have adopted before the whole world "No First Use Policy'. | do not know....(Interruptions) | hope the
people of India are listening.

What is the other option? They say that we must go for economic sanctions. What kind of economic sanctions? Is
Pakistan dependent on trade with India for their survival? Are they dependent on us? We declare an economic
sanction and America and the West, for their own selfish interest, will pour in millions and billions of dollars in
Pakistan. What are your economic sanctions going to do? Is it practicable? It is not a practicable option.

We must wind up the office of the High Commission. We must expel the High Commissioner of Pakistan from India.
What is the result? | do not know. | do not know as to what result abrogation of the Indus Water Treaty would bring
in. These are the options that are before us. We do not know as to whether they are the real options and as to
whether we can openly discuss here. If the country had been very serious about this, | would have perhaps
preferred Parliament sitting in camera.

| would have preferred that, if we were really serious about our future. Then, what should we do? Where is the
solution? The solution actually lies here, in the Kargil Review Committee Report. Here is the solution; 50 per cent
solution lies here in this book and 50 per cent solution lies with the will of the Government of the day. If the
Government has the will and if they follow what is written here, we can find a solution. The Kargil Review
Committee Report was submitted almost three years ago. The House had an occasion to discuss it and when it was
placed before the House, the Government stated:

"The Kargil Review Committee has made as many as 25 recommendations which seek to bring out mainly
the deficiencies in India's security management systema€,; &€, After due consideration of these
recommendations, a thorough review, through an appropriate body, of the national security systemin its
entirety, including the areas covered by the above recommendations of the Committee is being ordered
by the Government."

Madam, almost three years have gone. What action has been taken in this respect? | would like to remind this
nation — maybe we have forgotten, even | almost forgot about it; | woke up only when | was asked to speak, by my
leader, on the floor of the House, | tried to bring out this book from my library — what is written in the Kargil Review
Committee Report. | think it is good for the country to know. | may be permitted to read only three paragraphs from
Chapter XIV of this Report which contains recommendations. It says:

"The findings bring out many grave deficiencies in India's security management system. The framework
Lord Ismay formulated and Lord Mountbatten recommended was accepted by a national leadership
unfamiliar with the intricacies of national security management. There has been very little change over
the past 52 years despite the 1962 debacle, the 1965 stalemate and the 1971 victory, the growing
nuclear threat, end of the cold war, continuance of proxy war in Kashmir for over a decade and the
revolution in military affairs. The political, bureaucratic, military and intelligence establishments appear to
have developed a vested interest in the stafus quo. National security management recedes into the
background in time of peace and is considered too delicate to be tampered with in time of war and proxy
war. The Committee strongly feels that the Kargil experience, the continuing proxy war and the prevailing
nuclearised security environment justify a thorough review of the national security system in its entirety.

Such a review cannot be undertaken by an over-burdened bureaucracy. An independent body of credible
experts, whether a national commission or one or more task forces or otherwise as expedient, is required
to conduct such studies which must be undertaken expeditiously. The specific issues that required to be
looked into are set out below."

The next paragraph is very important.

SHRI PRAKASH MANI TRIPATHI (DEORIA): Since then a Group of Ministers has submitted a Report.

SHRI PURNO A. SANGMA : | want an answer today from the Minister, not from you.

SHRI PRAKASH MANI TRIPATHI : | thought you are aware of it. ...(Interruptions)

SHRI PURNO A. SANGMA : | do not know and | would like to know from the Government. With all my due respect



to you and every individual — no aspersions — please listen to the next paragraph. It says:

"The National Security Council (NSC) formally constituted in April, 1999, is still evolving and its
procedures will take time to mature."

"Whatever its merits, having a National Security Adviser, who also happens to be Principal Secretary to
the Prime Minister, can only be an interim arrangement. The Committee believes that there must be a full-
time National Security Adviser and it would suggest that a second line of personnel be inducted into the
system as early as possible and groomed for higher responsibility."

May | know from the Government whether this recommendation of the Kargil Review Committee has been
implemented? Do we have a full-time National Security Adviser of the country or are we still continuing with a part-
time Adviser? This is a very important question. This Government owes an explanation to this country. This Report
speaks so much about the Military Intelligence. We read and saw in the electronic media that those Pakistanis who
had gone to Afghanistan to help the Taliban regime had been sent back to Pakistan. Do we know what they are
doing now? Do we know where they are? Do we know how many of them are there?

The newspapers and the electronic media had predicted that the cross-border terrorism is bound to increase
because those people, who were in Afghanistan, are back in Pakistan. Could we not anticipate that? Why could we
not anticipate that? It was because we did not perhaps have any agency to anticipate that.

| have only one question today. | would like to get an answer from the Government of India to each and every
recommendation - numbering 25. What action has been taken on all those 25 recommendations? This nation
should know about it.
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SHRIMATI MARGARET ALVA (CANARA): Mr. Speaker, Sir, it is such an important debate. The Prime Minister, the
Home Minister, the Defence Minister, the Foreign Minister, none of them are here to listen.a€] (Interruptions) That

is all right. You are all Ministers of State. Just now here is a Minister who has come just five minutes back. There is
none of them concerned with the security.

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI CH. VIDYASAGAR RAQ): The same
issue is going on in Rajya Sabha. So, the Home Minister is there.

SHRIMATI MARGARET ALVA : Mr. Speaker, Sir, | think you should give direction so that at least one of them
concerned with the security matters of India should be present. | have never seen this happen in 29 years in this
country in Parliament. Not one senior Minister concerned is here to even listen to us. What is the use of this
debate?

How serious are they about the security of Jammu and Kashmiir, or of the country? ...(Interruptions)
3TemeT AEISY | Wi, oMY We A 1G€] (araar)

SHRIMATI MARGARET ALVA : You have come in just two minutes ago. ...(Interruptions) wisw fafiees 7ei ¢ &, 8
fafreer @el 7€ 8, Re= ffer 8 78 & wRe ffex 78 76 & &1 781 =& &1 ey T Aol IS€] (ar@sm)

MR. SPEAKER: | have understood your point. There are two Cabinet Ministers here. A number of Ministers of
States are also here. You are very much aware that it is a joint responsibility. The presence of even one Cabinet
Minister in this House is enough. ...(Interruptions)

aar_ "3t wrataa d g w#3At (st s mae) st  d e T2 2| e Wl Iow awr A A3 € ok B8 ifed wi A9 gr § A
gl Sufd €, &9 ge o aiforg| 8€| (@aurm)

SHRIMATI MARGARET ALVA : But none of them is concerned with the subject under discussion.

MR. SPEAKER: Before | call the next hon. Member to speak, | want to make a request to all hon. Members. Since
this debate is important and | want to allow maximum number of Members to speak, | would request every one to
restrict the time taken so that the debate could be finished on time. | will appreciate if all hon. Members co-operate

and the debate, which has been going on in a nice manner, continues in the same manner. No other issue would be
allowed to be raised because otherwise, the main issue would be diverted. Thank you.

...(Interruptions)



SHRI PRIYA RANJAN DASMUNSI : Sir, | think, the hon. Minister of State in the Prime Minister's Office, Shri Vijay
Goel is competent enough to represent the entire Cabinet. ...(Interruptions)

MR. SPEAKER: There are two Cabinet Ministers. Shri Jag Mohan and Shri Syed Shahnawaz Hussain are here.

...(Interruptions)

Ht AT el G 3eAE "eled, A8t AN AW foran w2 5 A7 daw fwgeit @1 forn 21 i R w'e tw ' F =& vt @ 5
S Rl A€ (eraur)

NeqH Heled | 3l I8 Tl Bl Texd T8 o
it AT T AT : SEA J9 fwl @, qogyl 1 A ferget &1 A forn € #9 Wawt AW forwn 1 #9 dae fEgeit &1 am 7 forn 2

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI OMAR ABDULLAH): Mr. Speaker,
Sir, | rise on behalf of my party, on behalf of the Government and on behalf of the people of Jammu and Kashmir to
condemn the attacks on the 14" in Jammu at Kaluchak - the attack on the Himachal Road Transport Corporation
bus and the attack on the residential accommodation of the families of our brave soldiers.

Allow me, Mr. Speaker, Sir, if you would please, to take one minute of this House's time to try and re-create the
atmosphere in one of the houses of one of our soldiers as the attack was taking place. It was early morning; one of
the mothers was getting her children dressed for school. She had one boy and two girls. The mother, in the
absence of the father, who was fighting on the border trying to protect our nation, was playing the role of both father
and mother as valiantly as possible. While she was dressing her children, she heard the sound of gunfire outside.
She asked her son to hide under the bed and asked her daughters to rush and lock themselves up in the bathroom.
The militant burst in open and fired on her. She screamed out in agony. Her daughters rushed out and they were
gunned down in cold blood. The only surviving member was that poor boy who heard his mother and his sisters
being shot in cold blood. Now, what do we tell that soldier who is on the border? What do we tell our soldiers who
are fighting for our country's defence? Do we tell them: 'Fight for us but we do not know what will happen to your
families'? Do we tell them: 'Be prepared to attack Pakistan at a moment's notice but your families also run the risk of
losing their lives'?

The world comes and tells us: 'Be patient and wait. We are doing everything possible. Your concerns are being
kept on board." We heard all these words after the 13t December. After the 13! December, when the country rose
in serious anguish and anger following the attack on our Parliament, we heard exactly this: 'Be patient. Just wait.
Everything will be all right. Your concerns are being kept on board.' This attack, Mr. Speaker, Sir, is no less
grievous and no less damaging to our country than the attack on our Parliament.

17.00 hrs.

It is an attack that has the makings of serious repercussions on the morale of our troops that are stationed on the
border today. It cannot be allowed to go unchecked, uncondemned and unanswered. The response of our
Government after the 13" December, 2001 is two pronged. There was a diplomatic answer and there was a miilitary
answer. The diplomatic answer was in terms of stopping overflights, bus and train between our two countries. The
military answer was a serious build-up of forces along our border. We felt that, under the circumstances, this was
sufficient to get a message across to Pakistan that enough is enough and we would tolerate no further.

What we expected from Pakistan was also very simple. The banning of Lashker-e-Toiba, Jaish-e-Mohammed, the



arrest of their leadership, the cessation of cross-border infiltration and terrorism and handing over to India 20 of the
most wanted criminals including terrorists and other gang members. What did we want from the international
community? We wanted just the support. That was all we were asking for. We were not asking for monetary
support. We were not asking for military support. All we wanted was that support in line with the statements made,
time and again, from the countries of the Western world that terrorism anywhere will not be tolerated.

What did we get? We got nothing absolutely from Pakistan. We got none of the 20 criminals. In fact, we kept
hearing reports that even some of these, who were on this list of 20, were now been given a Pakistani nationality.
Pakistan did not want to hand them over to us. On the levels of infiltration, we kept hoping against hope that when
the snows melted, the levels of infilteration will give us some amount of satisfaction that “yes' Pakistan wanted to
take our concern on board and that there was some way in which we would be able to restore some semblance of
our relationship with that country.

The sad truth is, and figures of the intelligence and security forces will bear me out, we have seen an increase in
infilteration this year as opposed to last year. So, on that account, Pakistan has decided not to respond to what we
had to say. | have already said on the list of 20 criminals. On infilteration, on acts of violence, we have had our
answer in Jammu a few days ago. The violence in Jammu and Kashmir is not going to end.

What have we got from the international community? I think, there are two words for it and that is “lip service'. All we
have got from the international community is a dose of lip service. "Yes', we take your concern on board; we are
very worried about the situation; "Yes', we want you to be patient; we want you to keep restraint, but beyond that
nothing! This is the real tragedy because we put in the best diplomatic efforts possible to getting our message
across. We sent delegations of Members of Parliament, cutting across party lines, to travel to important countries
and get India's message across about the terrorism, the problems that we were facing and the answer that we
expected. We thought that the international community has a history of setting an example. When they find that the
country is conducting and carrying out activities that are not in keeping with international community practices, they
either impose sanctions or even without imposing sanctions, they punish the country in question.

Sir, what has Pakistan got for all this terrorism that it has waged against India in the last more than 20 years?
Instead of punishment, they have got nothing but benefits — increased market access for their textiles into Europe;
increased market access for their products into the United States of America. The worst shock that we could
possibly have received was - we received today in the newspapers when we read that the World Bank has
approved 500 million dollars loan for Pakistan in the days after the militants crossed over from Pakistan and
attacked our innocent civilian men, women and children.

Sir, now, if this is the support that we are going to get from the international community, then “please, thank you
very much'. “You can take your support back'. We do not want it. We do not want your support. We have fought all
our lives on our own. We fought on our own for independence.

We have fought all the wars, that we have fought, on our own. We fought Kargil on our own even when we told you
that this was Pakistani army regulars that were attacking our country. You refused to recognise that fact. You
ignored it. So, we fought Kargil as well on our own.

The fight against terrorism after the 11™" of September, yes. There is no doubt. | do not think any of us in this House
had any doubt that the international community would take our fight against terrorism as their own fight. Are we
disappointed? Yes, we are. There is no doubt about the fact that we are disappointed. Our fight against terrorism is
not the international community's fight against terrorism. It is ours and ours and we will have to deal with it
accordingly.

Shri Priya Ranjan Dasmunsi, during the course of his speech, quoted from an interview given by a senior U.S.
official who was visiting our country, where she said that the situation cannot be seen in black and white, that we
should not be stubborn to our demand and that we should perhaps show a degree of flexibility. This is fine. On the
question of black and white, | need go no further than to remind this august House, of the words of the President of
the country which this lady was representing, where he said: "If you are not with us, you are with the terrorists." It is
as simple as that. It is black and white. If you are not with us, you are with the terrorists.

On whether India should be stubborn to its demand or not, how can we not be stubborn? If Pakistan is going to
remain stubborn in its commitment to kill innocent men, women and children, then we will remain stubborn in all our
demands - in our demand for the list of 20, in our demand on cross-border infiltration, in our demand on violence,
and in our demand that there will be no talks with Pakistan until all this situation ends - and whatever is necessary
for us to do to bring an end to this situation, we will do it. | have never been one to advocate a military solution
without weighing the pros and cons. But unfortunately, we seem to have worked ourselves into a situation wherein
we have taken Pakistan's propaganda more seriously than Pakistan has. We now no longer are able to talk about
the use of military force without immediately arriving at the conclusion that this will be a nuclear war between India



and Pakistan. In a previous speech also that | made in Parliament on a similar situation, | had said that | fail to
understand how Pakistan could even consider the nuclear option. You have only to look at the size of India and the
size of Pakistan to realise which country will still be around, even if Pakistan was stupid enough to consider the use
of nuclear weapon. The simple fact is that Pakistan is working on one very wrong assumption and that assumption
is that India is a democracy and within this democracy, today, India has coalition Government, that because of the
nature of coalition Government, India will need to build a consensus, and that by the time India comes around to
building the consensus, the time would have passed and, therefore, they can continue to do what they like and
India will not respond. | think if Pakistan wanted a clearer answer to this misconception that they have, they had
only to turn on the television and watch today's debate in Parliament, from the beginning of this debate when the
hon. Leader of the Opposition, Shrimati Sonia Gandhi stood up and spoke. | have only my own individual capacity
within which | can compliment the speech that she made. It was a speech that set the tone and tenor for this
debate. It rose above party politics. It rose above the divisions of caste, creed and religion. Yes, we differ on things
like POTO, we differ on things like the economy, we differ on a lot of things, but let Pakistan and the rest of the
world realise that on matters of national security and India's interests, there are no divisions within this country.
Therefore, Mr. Speaker, Sir, through you, 1 would like to request the Government, of which | am a member, and this
august House, to recognise the situation as it exists today, to recognise that in spite of all the steps we have taken
after the 13" of December, Pakistan has ignored our concerns, to recognise that in spite of everything we have
done, diplomatically and otherwise, with the international community, we have got nothing but lip service from them,
to recognise that these are the parameters we are operating in, and to recognise that the Government led by Shri
Atal Bihari Vajpayee has at all times taken decisions that are in the interest of the nation.

In this situation as well, we will weigh all the pros and cons, weigh the situation as it exists and arrive at a decision
that is in the interest of the nation.

At one point, a suggestion was made that, perhaps, in the course of this discussion we should not or rather in the
course of the events that we choose, we should keep in mind that Jammu and Kashmir is to go to election in
October. Yes, it does have to. Yes, these are crucial elections that are important to the State and important to all of
us. But they are not more important than our nation and our national security. ...(Interruptions)

SHRI SONTOSH MOHAN DEV (SILCHAR): A worthy son of a worthy father!

SHRI OMAR ABDULLAH: Nobody, not me, not my Party President and not my Party will put our Party or our State
ahead of the nation. We would like elections on time; but we would like the elections in a peaceful manner. If
incidents like this, like the one that took place in Jammu continue to take place, it is but natural that this will have a
serious impact on the elections in Jammu and Kashmir and people who otherwise want to take part in it will be able
to take part in it. Therefore, this is also a situation or rather a fact that must be kept in mind when a final decision is
taken. But on behalf of my Party, all | can say is that our full support is behind the Government of Shri Atal Bihari
Vajpayee in whatever decision he takes.
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&€| (amaum)

MR. SPEAKER: Shri Bhartruhari Mahtab, your Party has been given only four minutes. Please conclude your
speech in time.

...(Interruptions)

enE HElRd @ H 9 g 5 5 a9 w3t ot &y a2l

MR. SPEAKER: Hon. Members, please keep silence.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Mr. Speaker, Sir, | will try to conclude my speech within the limited
time which has been given to me....(Interruptions)

MR. SPEAKER: | know that it has been decided in the Business Advisory Committee that we will complete it by 6
o'clock.

SHRI BHARTRUHARI MAHTAB : At the outset, on behalf of my Party and on my own behalf, | stand here to
condemn the terrorist attack on the passenger bus on Jammu-Pathankot Highway, and on the storming of Army
Cantonment at Kaluchak near Jammu on Tuesday last. But | would like to mention here that these two incidents are
pregnant with deeper meaning.

Sir, the incident that has occurred during Ms. Christina Rocca, the US Assistant Secretary of State, has deeper
designs. Two things have basically been discussed here. We have discussed this issue in a general term and we
have discussed about the activities of the Pakistan State and we have condemned the terrorist activities that are
being sponsored from the Pakistan soil. We should deduce these two aspects. These aspects are, first the terrorist
activities that are going on from Pakistan soil and the terrorists that are being sponsored by Pakistan. These are
the two things that should be discussed threadbare.

Sir, we also have to understand the dilemma of the United States of America of today. America today is concerned
with the continuance of Parvez Musharraf as the Head of State in Pakistan. That is the concern of Pakistan today
because they are now fighting against the Talibans and also are fighting against the fundamentalists who were
once very much entrenched in Afganistan and are now in Pakistan. After December 28, when the Armed Forces



from India were deployed in the Western Frontier, at that time we had discussed in this House, a lot of times, that
when the snow will melt we would face a number of such incidents and such incidents would mount up in the days
to come. But we have to make people aware inside our country and also outside that militants who are indulging in
terrorist activities not only in Jammu and Kashmir but also in other parts of the country, they are not only Kashmiri
militants but militants hired from different other countries.

Sir, a new word has been added to the dictionary, namely, cross-border terrorism. Terrorism has been in existence
for the last 100 years. One is reminded of the first decade of the Twentieth century when terrorist activities started
in Northern Ireland. Even today, the most affluent society, the United Kingdom is being affected by terrorist
activities. The Southern province of Russia today is affected by terrorist activities. Close to our borders, Sri Lanka
is facing the problem of terrorism. Similarly, Nepal is also affected by terrorist violence and so also India has been
facing terrorist activities for the last 32 years. Since the year 1979, terrorist activities in this country have multiplied
manifold.

Sir, | would like to draw the attention of the House relating to four aspects. We have been discussing this aspect of
terrorism for the last five and a half months now. Strategically, the Central Government has taken a number of
steps. The first step was a diplomatic endeavour. Some may say that we have failed totally and some may say that
we have partially succeeded in that endeavour. That is the first option to be exercised by any conscious
Government and that step has been taken. The second endeavour related to economic activities. Efforts to be
made for creating an economic blockade for the enemy country in order to weaken its financial base. To this extent,
efforts have been made by our country.

Sir, many hon. Members in this House have talked about a limited war. | would like to refer to it as a targeted war.
We have witnessed a targeted war in Kargil. It is nothing new. Targeted wars have taken place in different parts of
the world. If we were to discuss about targeted war today, then | would say that targeted war is aimed at the military
camps. | am told that such an exercise has already started. In case of a targeted war only those areas should be
targeted where we have information, either from the military intelligence and other supporting means about military
camps. That is the third option.

The fourth option is the last option, and that is to go on war. War means, you have to go on war against another
State, a full-scale war. But | have another suggestion to make. | think the Government is also considering it. When a
country is faced with this type of a dilemma where you do not have a State which is directly in conflict with you but
has a number of organisations which claim nationality to different other nations and have sponsors, you need
mercenaries. At that time you need mercenaries to go into that State. They have a specific object.

Repeatedly we have been asking for peace and in return we are getting war. This is all a part of history now. The
very basis of the foundation of Pakistan should be attacked now. We had attacked the basis of Pakistan in 1971.
With the dismemberment of Pakistan, Bangladesh was created. Today, time has come for dismemberment of
Pakistan once again. For the last thirty years, | think Shri Aiyar will support me, we have been saying that we will
not dismember Pakistan. After suffering 22 years of violence in our country, | think this is the time to go into that and
make that attempt to dismember Pakistan, to obliterate that State from this world. Then only Pakistan and its people
will learn a lesson because they have been repeatedly continuing violence against our State, against our people.
Our people should also be educated to the extent that we will not tolerate Pakistan any more.

With these words, | express my sincere grief to the families of the citizens who have passed away, of the jawans,
who are the pride of the country, who laid down their lives.
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SHRI AMAR ROY PRADHAN (COOCHBEHAR): Mr. Speaker Sir, cross-border terrorism has been going on in the
country. The terrorist attacks on the Jammu and Kashmir Assembly building, on the Parliament House, on the US
Embassy are some examples.

| think the Government knows that on 14t May at a place near Siliguri in North Bengal there was a terrorist attack
in which two people were killed. The credit should go to the West Bengal Government, the Police Intelligence and
the Defence Forces to have foiled that attempt. That very night | was shocked to know of this terrorist attack in
Kaluchak. So many innocent people who were in the bus, who were in the Army quarters were killed. | pay my
respectful homage to them and salute those who are fighting for the country's integrity and safety.

When the country is in danger, when the Government likes to fight against terrorism, |, as a patriot, must lend my
best support to the Government. But, before that, | would like to have some commitment from the Government also.

It is just to save our country from disaster, they are really acting with goodwill. The hon. Prime Minister is here. The
hon. Home Minister is here. | would like to know very clearly from them on one point. Are you happy with the
telephonic talk of Mr. George W. Bush regarding the incident of Kaluchak? At the same time, please remember that
it is Clinton, it is Bush and the Washington lobby who is behind the creation of Osama-bin-Laden. Osama-bin-
Laden is the creation of America. At the same time, | must say on what is happening in Palestine. Who has done it?
Who is behind the fighting of Palestine and Israel? It was America who was responsible for all these things.

Jammu & Kashmir Assembly elections are ahead. It think it is in the month of October. But it is a test for democracy
in Jammu & Kashmir. Ultimately, it will present a good picture outside India. So, to have a democratic set-up in a
proper manner, it is the Central Government who must act properly to conduct the elections smoothly in October.

Shri Sangma has referred to the recommendations of the Subrahmanyam Committee. The Subrahmanyam
Committee has talked about a full-time Security Advisor alongwith 24 other items. What action has been taken by
the Government so far? No action has been taken. When it has stated that there must be a full-time Advisor, why
has it not been changed? What is the difficulty in this? Sir, all these points must be made clear by our Prime
Minister.

Here in this august House, | pay my respectful homage on this occasion.
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SHRI AJOY CHAKRABORTY (BASIRHAT): On behalf of my Party, | express deep sense of sorrow and convey our
sincere condolences to the bereaved families who have lost their children and wives due to the massacre and

barbaric act of the terrorists on 14" May at Kaluchak near Jammu.
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| am sorry to say that we have failed to protect the families of Army personnel, who are sacrificing their lives for the
motherland. | convey my gratitude and pay salute and respect to the great jawans who are fighting for the
motherland and sacrificing the lives. | also pay my gratitude and pay my salute the people of Jammu and Kashmir
who are fighting terrorism.

Mr. Speaker, Sir, | would like to express my anguish, rather hatred, against different terrorist groups who are
sponsored by Pakistani Administration and patronised by the Pakistan Government, who want to destabilise our
country, destroy our sovereignty, and destroy our national integrity. | am sure the Pakistan Government will be
frustrated because the entire nation, irrespective of caste, creed and religion and irrespective of political affiliation,
is united now for the cause of motherland. Right from this House to a remote corner of the village, people are fully
united for the cause of the nation. We have every right to protect our motherland. We have every right to crush
terrorism. We have every right to crush cross border terrorism. | am apprehending that some quarters are
campaigning that time has come to teach a lesson to Pakistan. Some people are saying and campaigning to go into
the territory of Pakistan. | urge the Government of India, though the Government has every right to curb terrorism
and protect motherland, it should not take any retaliatory action. It is because that would be detrimental to the
interest of crores and crores of people of our country.

Every day, we are observing joint military exercise by our Army and the American Army at Agra. What is the role of
America? They are issuing statements and they are giving us advice. But it has not taken any concrete or positive
action to compel the Pakistan Government to curb terrorism and not to patronise the terrorist activities in the Indian
territory. | urge the Prime Minister, the Home Minister and other senior Ministers not to trust America. If you trust,
then you are living in fool's paradise. America gives us advice. At the same time, they supply arms to Pakistan.
They are giving billions and billions of dollars to Pakistan in aid, which is trying to destabilise our country. They are
creating havoc in our country. The Pakistani terrorists are killing innocent people. Innocent people have been killed
in the attack in Jammu and Kashmir Assembly in October, in the 13" December incident and in the 14t May
incident at Kaluchak.

Finally | want to say that the whole nation is united in the time of national crisis. International support is also
forthcoming. In this hour of crisis, the entire Opposition is behind the Government of India. We pledge our full
support to the Government of India, whichever be the ruling party. The Government should take suitable action to
crush terrorism. We are behind the Government. We have already pledged our support. The entire nation is united.
The entire Opposition has pledged support to the Government of India. | urge the Government to take positive
action for the sake of our motherland.

SHRI SIMRANJIT SINGH MANN (SANGRUR): Sir, my Party Shiromani Akali Dal (S.S. Mann) strongly condemns
this attack by the terrorists on innocent people.

Since we know about what militancy is, | can say from the heart that this sort of terrorism cannot last for very long.
When any militancy or any terrorism starts killing innocent people, innocent women, innocent children, starts raping
women, looting people, then they lose the high moral ground. | do not think that this sort of militancy can be
sustained any further. But | am also a great advocate of greater and higher morality in foreign policy and diplomacy.
| believe that India has lost the diplomatic battle because morally and justifiably we ought to attack and fight
terrorism and genocide.

There are two scourges in this world today which the civilised world cannot stand up. One is terrorism and the other
one is the crime of genocide. While fighting the crime of terrorism and fanning the crime of genocide, we cannot win
a moral victory diplomatically. If we have to win the whole game diplomatically, then, we will have to fight both the
scourges.

The third problem and the root problem is Kashmir. My party advocates that the democratic institutions and
democracy should be strengthened in that State. The democratically-elected Jammu and Kashmir Assembly has
passed a Resolution saying that they want the revival of the 1953 status. It is a democratic decision. It is a peaceful
decision. It is a constitutional decision and a practice. | do not know why this current Government and the
opposition are denying Kashmir the status and not strengthening the democratic forces in that State.

With these words, | conclude.
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SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Hon. Speaker, Sir, | am very much grateful to
your honour for having given me a chance to speak on the very crucial matter which relates to the very



condemnable terrorist attack on the lives of innocent people and the Indian jawans. On behalf of several millions of
Bodoland people, | extend our heartfelt gratitude and sympathy to the nearest kith and kin of the unfortunate victims
and the jawans who laid down their valuable lives at the hands of the unwanted terrorist elements. | do strongly
condemn that kind of a terrorist activity in recent times.

I would like to appeal to the Government of India to be very serious enough in regard to the militancy and
insurgency situation which is prevailing in the entire North-Eastern region of India. In this connection, once again |
would like to urge upon the hon. Prime Minister of India Shri Atal Bihari Vajpayee as well as Shri L.K. Advani, the
hon. Union Home Minister and Shri George Fernandes, the hon. Union Defence Minister to handle the burning
Bodoland issue and some other militancy-related crises of the entire North-Eastern region. Over the last few years,
a good number of innocent people have been killed, brutally massacred by some unwanted extremist elements. But
the Government of India has totally failed to provide safety and security to the Indian tribal Bodoland people in the
North-Eastern region.

I would appeal to the Government of India to take very concrete action to bring about a lasting political solution to
the burning Bodo issue, without further delay, so as to help facilitate Bodo peoples of our State in India to live as
dignified Indian citizens within a separate State of Bodoland.

...(Interruptions)

CHOWDHARY TALIB HUSSAIN (JAMMU): 1 was the first Member who was so concerned that | submitted three
notices. | represent the Jammu constituency. ...(Interruptions)

MR. SPEAKER: Please speak for one minute.

...(Interruptions)

CHOWDHARY TALIB HUSSAIN : | was expecting justice from you.
...(Interruptions)
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@ &, 98l 9gd AN SN fRY Y § 3R S U TRAT A8 GHWT O W@ = [ g7 9 Al a1 fWRE 1 g tawe @ 4ife offence is
the best form of defence. srR &n 77 &% w@sl, A1 &9 SUHT W < & o AR &, AfFT W & F sy oY Hn =rean g %
Raraa-g-or R 3R a8 & @A BT 3T AN THAMHD BT 8, ITD! WeR B & g, S §THReFaR @ 8 T 8, I 741 &, gt
P T T T, TS| WeR B B forg Wt $pw 9w =yl

4, SRER § # I @HEFl & | U gHedl SRR Hal g REat Siudl 9 30 |@Fe § T8 39 9He W Jeifous R 7 989 Bl
3R # 99 AT &1 f ghear a1 wxan § 6 9= 39 A9 31 9t Heiterht @ forn, S gama Ry, 89 W MaEe B 3 S anfeyl J

FHG! qaag Hwh gl Fiearl

e w3t (A e T srrearit) o ArER sene weley, fed $o it ¥ @ Rt aran @ 5 e R wet dwe W gwen g, SuS 919
St ast =t g€ ar fibx e oft ==t g€ € A 91 T oS @ W @1 Y o @ 6 qm we ofik wa wifdal g9 A &1 A A e @
5 & 30 9g9 ¥ ¥ w1 Ferer @ed € 98 99 W@ §) aeRv: 959§ W@riifae §9 9 86 909 g S 98 3R faue 1 e wfrd
Fe B DI Fw 8 fras H8 waa & 5 Naturally everyone wants to score debating points. It is natural in a debate.
QAfpe Ft-ft TT SraR ol @ W@ v € 6 wW 3w gat § 9 gt &1 31 wdw 3 wred € ok #v 99 frume @ drerar 81 39 diw
FEl PIE AAFATHS W@ | o7 ST & @1 I 319+ A9 § I8 Aal 8 6 F 39 ¥ 7€l 63w T W@ g

PH W HH EH 9 W PR A B, T 11 FR01 & 6 AT, 1998 # A aree A arorft ot wem w3 99 ok ww @n A w5 v @ wwr o,
IH 99T HIE A T T YOl A1 fF AUH! F Al @ F U we weal gt Al 19 W @ 7 39 & @ gud 9, 9eR & | gud O
T B W A E AA@T A B gY AN 3K F wew S B of fF o waw 7t gk, A9 @ 9w B wem @ # ek 2, Reww
Ak & AfF ame Ft R # orR F B Akl I € O wYeR @ W Haw 9§t gl s ek KRS B o wi ak KRR il
BT B9 39 W TR AT Y Ah &, I BT AP B Gh ¥, 9 P S B W A| FAIAY P qSY RIS 99 a6 9 & 7@
T& ! gEd @IS 3R TR T 78 e <cftl 78 18 afens ara =78 2l

# oot et &2 32 o ok A Tl & Hwdh Frate F Ser 7t 5 R B 7 | TRE-FTIR B 7 BT AR 3@ 9% 9 AR Al
§ fpaft ar 95w g8 21 S g3 qf it & et sref frgerar on % 1 wel 7 28 AR 39 W ¥l g8 2l o9 B M AR, Al | R
Iy | @ =t B ) g 30di @r=i 81 We have been discussing terrorism for 30 times in the context of Jammu and
Kashmir in the last four years. gafeg sramnfes =& 21 s et ard w7t € 9 w@rmwifae §) R siaRidra sva # srrddarg &1 it
gfver on, ot & A B A1g 7 oY o freft T gfta # s go 9, dvt weelt R sndwars A @<t v g€ oft| afew A W €
fawa @t 3fC 9, sndware @t 5 & v& < @Ee 11 ey, 2001 @1 3| g8 i @ge 39 A9 | € FifE anig S qarg T8l o
Hacht| T € R ¥ 9 gard Stemil 3 g @ waw w9 39 § | wEcle S ok R 89 9R gaE se @ fieed § $ 37 @
& R viw g9R & o1 @i BT 1 B, 98 q91 a1 21 A viE TR AR oM@ e A, e & o® 3w & A 9, wRa & Ar R
g1 39 wad! g U@ 2T H 81 18|

&9 Roet 20 WA | S ATCEHATE P R €, T AR A A B A BH 89 Gab1 3qWa ¢ fF &9 fFah ar iRt | g axa € ok o
FEd € & o g W

g V3Tl gg H SAMRT Wiy & Hifh g H gHb! Udl 2T & 6 g 9 A 8| e ored €, Amr =afda =&l orear sk 3a# qm:

T ATRE & RER a7a1 21 A7 89 aR-aR IS FHS B DI T A | Aol R F' T €, FcTgerd d9d W AT o fF
MUt AT H a9 ¥ AR WY e AR Peer R B g warge afd T gow o B 9t 7 39 9w At #§ a9y Afe F A € 75 14
fawaR, 2001 P UF THR | STP! TEE g1 5 AR b waax g 2

wuT Haft St ST9 3T MY A G I ATdbare B b Hed gY DT AT 6 IE 7d A 6 31U Q9 B g} B! FHAT FE&I HeH
Feft M 11 ReT=R, 2001 B ITH! o0 g1 6 fra wiwx aRom 8w €1 Y Fiefad & A d W B AN A Bar 6 uar $H
&l o, oo B gaT o ARy o | TR T S Bfdelty @t geen @t el B G ard Bt o Wl € wed § B omufy
7E1 2, Afp THd! 39 919 B TgaHl a1y [ A 6 HaHE G6e § iR 98 WaHE dde 3R WATHE 99 oral & o sidddrar 39 AT
AR I YHTgS WS Ua1 1 &1 Garge Waed U4 ¢ it 98 fharga, snerardt axt w1 fRan 21 &9 orve g war 5t &1 18
O WD, AND] AU Tos o8 Hex R YT B T8 791 D11 T8 D13 YR BT BedR ol ¢ i gH [hd FHR & HHE DI HhIEe B B
€, 99 ggErEl =Ry, qae uifey| Sl gags wWed €, <F @ oY 91 H 19 WeA DI qarr w6 i A6 BiF-die o - o7 ge,
AIEHE Wi &1 421 Sl R S, BeEre, ™ &1 8, §uV, 3dd a¥ae S/0 dEwe dX goor, f$fgae Toiaren, Tamdayy, e,
g AR g38, et gar TaRan, deslia JeN, fawe, Rftgae Toriaren, wifewm - &4 ofewart 9| e saR Tt it of= & o 9, @
gil TifEeaT 9| S BIAEET B omdET Wew W o1ed He MY O, A off wrfrwarht 91 g, Sve Hi-ft weraar et € FE | weraen
forer smeft 21 =gt S wiw AT 3T &, S HeEE 9, W =i #t gy g1 8 ¥% W AT ¥ 5 i ger o fSnifts Ywed w9 e
el § B MY 3R O 11 TR & 915 U@ ¥R 9 4R 991v, 99 11 o & 9 omdid = ’ion $t fF a8 9w 991 9 § iR '
A © 6 98 e $el WA 8, 99 Raard g dsil iR I9S fT UE SeRea HITEe o SAIRGA @Sl &Xd &l IR | @e, O
2, 3719 9E 37O Y W &, TAN WedN 8| G A1 8, I AT ot wfaffey aoft +f 7721 firerd & at F 919 g on 6 omw o vk &
wEH JaT % &, fIva 9@ W SR W61 |, WRA ° H W@RT R § dfa d 59 919 uR g9 S 9T 6 EH SRR 3US §9 BaAl B ¢
AT FR @ & AT AN T B GHST | T 19 A1 1 W §| H FET e ST DI FAHAG BT AH oA & YTehard AT AT & 3R
e # o § 6 uifwa ofiw aiferar™ 3 fire & wika H snddarg harn g



FAR Y& I8 Al B g gl &1 TR fed & 98 9 ¥ T8 o1 fF 39 @ie1E #, W1 oMY addag @ Radrs e ared &,
IHH 3T W weArh uIfpwE wa &4 | 39 e, we, in the Government, can understand 6 sius wuaEd F41 E1 3!
TRt wHe H 3l 2 6 U S MR @ Waw fee Aniiferd gfe A uifdw ovrar 2, 3! 39 9@ @1 @ SEen § fb aiferar
P! fibye & A amE.gw.amd. 7 o arre frar 21 end.ywiand. ofiv arferar &1 fraeT e &1 w2, sRfiferg ama = f s
BT BT STAT Hb Aiferar a@ TgE, T T H onren 21 gefifere snuat wesh srerdw wrd www # omeft € o ot @ www
&t 3t | o WRefr ARe Wraa € 6 F w1 8, e € 6 et SRt @, o & @i 9w Sl R 9 fon @ € R @ e
S @ € iR J TP A HI B B B ¥, O a1 &1 fer T8t W $ At 7 @ an a8t ) § wea O fF ag 9@ veer o
g 1 arfera™ & Raemw & iR 30 g e 78 Hv a1gd, AferT 89 aR-aR Ydhed SRd €, §R Ugufd a®  FeT & % edda e wsl
oEl BT, 98 TN U B, T SHS Raeh dSi R SHD WH 81 ® 1% 89 3R H Y B

# g7 al &1 R gufe o 3@ € 5 w9l uget R 9 o 39 a9 ) vt oft| g6 PR oft 5 Ry R wifesar 7 a7 fiofa fean ek
Hiron @t & ' A 3EReT @1 w4, 9t fam SR o A e 99w ¥ we 6 s 3w ol gwel se-weiy § wergar sl
B SR®T 1 e A e o 6 <, a8 Wt WY W BE 6T 8, A 59 S bl @i i A E 6 11 Raaer @ o o 9@
e & Y4 H, WEl a® WRd &1 A &, $ad 39 i #, o fofa 99 9ga et fhan 5 WRa @ W yahe gg A wwid @ 8l
ARG @ WY T g g9 d-of S o, 1947 A foar, 1965 # farar ofik 1971 A fovar, 7&i & Amait | gvven & wxrorg & &y ot &
IED qE A I 0 AR qgeht 3R TU fpar 5 &9 UiaRdt AR & HIEAH W M@ are BN U W FAGY, GHUS BN AT W FADY,
TEIES BT 309 TERT ITHY R BT R BT ATE.YH.ITE. B YJ& I SUS YR W &S, T€ i 5= fpar| 9w fofa & @ ywmor €
3R T a/d W JAIEH JNdFare B RadTh FS AT HITAI a1, IAB! FAA g9 FEl & {6 78 B A @ € 81 Afp wwa gu A &w
g A € 6 fava wv & S araraver 11 RydwR & a1 &9, 98 TR A werae @l s i €, Afdh s g s g W T S 2
TR B HEIAT | T B BYg A Fergan 41 Hen, fHafag svn, fFaw arnfe € oy @ g wden s @ 21 w9 o e W
59 W o et et @ ok X Wl €, Y W % T "ot € St B gv ft w v €| Arwds Y oot st et g,
<fp dfe o R f-aft vgerT 78 arar & 5 dreda Bt area feadt 21 F A € fF S e wut @, @ d@et 5 e @t ==t o @
¥ g ¢ 98 fffad v 9 9ga vers erftl

11 Ryamar & arg aRad #1E 7 gan 81 THS T A AR U 3D B TP AR B N $B IR-SHHR 7 gon, AR A ardraeht w
BT T, IED A1 13 R B 78 W $v g iR § g7 1wt & @ WAeH §9 BiE® Bt geAdl I A gl

T RO AT § aifh At Tl T8 IR BIodh off & a1 78], S=i ford HoR 3 Ripre i, 59 te tRar & siex o1 o g arm, &
gl I a1, e @) wrsfrai off, ve ars@t o, S i off, T Ha AR U] TAR IR TH A1 BT 1G] &gl 21 3 WY S HH W ES B
a8l Wil "eAT g8, 9@ URaR & &I AR Y| A 31 AN e @1 gedl § W & i fiF @ iR 47 & 9, afpT 21 & W 9, S
S & IRAR aret 9| S99 AfAd oft off ofk a=a Wt 9| 3@ I SaE ' I 2| S S F=l g2 €, aad ¥ 98 99 9K SaM! bl U9 B
3AfAY B9 IH TeAT B ATl TR & T T A €

IHR BIod ol 7 Hel Fel [ g veR B TR g d6e W e off, SHY THR @Y U8 e Siedd A g8 &l SAR 9aH HH W ES T,
I IRAR aTel AR 91§ §9 Uge] B gyl uge] AHN @ g4 |ra Aifev| 9 &% € 39 w9a 7 RS & fo wre €, 9 v &
forg e 8, 51 WA Aiifhar &1 WAt 81 ol AeTdR Uh-Ua =S &1 a9 e, diciepy AR Bl FAvfa S 8| W oty sy,
q1 wrifae w9 | S A6 e € 79 W GerrE-wafen HA1 81| HE wEqsil W AR S 8| w81 Gohdn 8, $9 W e
BN | WS H g8 39 989 | TRHR S A I G0N A BT TE 7GR T8 81 TH W W Sl e TWHR BT qHT o I8 IR & @
f& amu wa Reata aar wet SR < fd IR o o AfRy, ot anaa 7 & Fofas Ry o 9ga urg, anft w78 ugw wg €| s
el W T T Y&l 81 AR TR I i e aght @

IARDT & TP SR el I3 et A1 ST M Sicfad Bt TS W 1 DI Sa {7 ITb! qardT A1 SH! Meare el 13 &b I7or 0 a4

T & W 2, i geeea SIgfeed orive SARGA fed fhan| 99 #re # ft 7 @ o it F § T Frv sAwt i adt B
geifery ¥ wet fo el o WA 3iR TEt B S BT AT rar € @ wfhe W a8 T aeft, afe s el frrem @1 F 9 wedd @
Hrads B 61 §, ol ot § 71an & f 37 RA1 it gonm &, 99 0P R W o 7 | 9T Hiewared el 21 9% Wl w7 ARa
TSR 7 HH g T8

st ot Tt # | U 91 iR Frperh 5 9 <t @ 39 addas @ O o A FA @ for @i 39 edware @ IR Ao urw A
@ fog a9 foredl R W MR X TE ae 2 #1 B 3 IR MR e Od W8 € «ifp 39 W Ao SR i €, wife faer arg faem
9 9) Frg=ror =€ 8 ||

it Heraw (HE ared : 9% By, § J1ud! da # Ad @M g GH Bl AT € Al HE W@ g P 9 dehaie bl WA B, & Al
amus Ty & 18€) (@raur)

st Sre PoT MA@ g A% ¥ 9T wHad B " # F arf¥nres W ol 9't @rT g @ ware gew o, 'Is there going to be a war

between India and Pakistan?" == wa&R &), a1¢ 98f & HFex 8 a1 BiE| & @ 8 a1 I @ e 9, @ J39 98 |ate e
| AR ITep! AT BT o 6 Sruest Warel Y3 wHH # 7€ 1| $HW A WAA & a1 6 g 11 foyqar F v A€ 21 9w R 9w A

A7 opiRet @ wgufey St &1 5@ T g O I 9%t w @ A 12 fiaar @Y gaw B 9% Fe {6 terrorists have declared a war on

America. S¥ T& A @ TedT J 98 & q¥ W §AR 9AR g B Bl X STell &1 oifdhe gAY SAY A aidmarteal 3 fiwel 20 Wl 9 Ig B9
< gl

TRl AR g g1 &1 & AR 39 Ig A e dnT I R = &7 g4 a1 Baot a8 Fvly wan @ 6 @ enrdt wfafean a9t & w=oft Sidt onet @@



<& 87 T =l ¢ fop wfafean 7 <& ) v s Tl w81 39 Wi @ Ugel 9k JEEl A gAY e Bl A 601 Adaraal o
wAE | O E € gAR @ T8 AR &1 3R U gl ol e R € 9 78 € % | 2000 F <1 WY SWT o1, TR 81 IS Do
B ¥Ed €, WA gHeol DYdd Wed € b 2000 H 3R UR ATdHara! ARG & o Yoh e ST A1 #%ar o1 3 2001 # #t 7€ AT o411 39 IR
R orer 38T gl € fF Bl addardl A € |l U GREneH! wRar 21 # qran g 6 e ff g A gar gan sl a8 wwa faan gRen
i Wier gg A w7 @ F1a€| (aum)

it TETERYT Yo @ H g 9ET % dward! aue SR EFel $Rd € iR AR 9T € fhT o1 9% Y UEel Sl B, B! URBY
i el ARA7&€, (FauE)

st Higs1 waA : 24000 A AR T B BH UIFRHEI © X ACH | Ael DA 7 g9l a1 geicd! wtl TfHE B F ocd B9 A1a€| (&
guT)

=t drel U1 ArEATvlt @ g St A S HaTd YOT 8, §9 9aTd &1 IR WYl § 6 o anddard! $i §, TP Jgeewis Sl 6ve g al
T8 IR R 1 W 2 A Riaht Sert & et 8,4€) (sraem) St 49 601 Hem FE 2, a8 601 PIE Ve E € 5 R ' w
e fa, R g S99 AR Rar| feefioia avs sifmvew e ar-ar fd € mi-ufdea sifoveiv, SRl 3vs Wi-ufded Sffvei & omer
TR € BT AR AT 21 S B RS @ g6 el #§ HH 81 BIS St wfdh fahat +ft emo @t #¥1 The democratic country,
which is the victim of terrorism and particularly State-sponsored terrorism, is at a slight disadvantage. &R
AT &1 Al B UH o9 & afed State-sponsored terrorism is very dangerous. It is highly dangerous and
Pakistan has been acting as a terrorist State for the last many years, for nearly two decades now. faee fa=T 4, s¥ifey
4 W W qU T 9, UG A4 gqR forg off, wifhT st Hwifedl Fu-an €, P SMaR W o119 &8 ¥hd 8 Hifd dfd qifberd ar
Fear ¢ 5 a9 QR mare 7w | § 99 981 o1, 99 IRaR FE of fF Y geR HRY, 12 G HY 9@ TE@qe! AT HE are § 3R W
I HIH AIET 7 12 Fa4 B Aee@qor AT f6an] S6 i 49 el WXBR T 9§ SEAES T8l 9a1 AT S 918 # A g1 e 9
PRAT BT Jg $A gofl, THH1 ATk | qoi= fran| aonft st 3 a6 am= o wift o @t S a9,  6e A, afeT was e\
7 O R @1 95 | 7' R @ < aefise faeied @1 S9@ e SRe e g9 w81 7 SRAA 3§ @ 994 e i 2|

"The situation was further clouded because it was not altogether clear who was calling the shots in
Islamabad. Prime Minister Sharief had seemed genuinely interested in pursuing the Lahore process when
he met with Vajpayee and he had argued eloquently with a series of American guests including US's UN
Ambassador Bill Richardson when he wanted an end to the 50-year old quarrel with India."

"&€jthat he wanted an end to the 50 year old quarrel with India. His military Chief, General Pervez
Musharraf seem to be in a different mould. He was said to be a hardliner on Kashmir, a man, some
feared, was determined to humble India once and for all. "

7g 399! AU € 3R S961 e 21

DR. NITISH SENGUPTA (CONTAI): When you had all the information why did you have to recognise Pervez
Musharraf as President and give him international respectability? ...(Interruptions)

SHRI L.K. ADVANI: Well, let me tell you. aifiseam 1 1947 & gg 7 @Y YLoTd Bt 3R 1947 ¥ Ugell IR Fgaa © 7149 § I§ YO
farar ofk o1 & &7 Parzforal o1 491 W@ §1 9 9 TR F A @ W 9, A IR B [t T I WIS g A7) AT IR F
1947 | Ig ift @& 2 & &0 oftem & e fsran o =g €1 B ot dee a3 &t it @9 9 w6 21 stefear 78 & 9o & R o«
BRI OXPR 313, 99 S8 o1 8 % g 3 forsrar & v 9| afees aroadt <ft 7 € ar wae fan v ar ek a9 = @9,
ifth= TER a9 =1 & I8 HRATA fAdl dRAE e & a5, Jave 396 6 1999 § ofd aroudl Sff 9% & ST | G | SR 9 &
<l HX& $oide g, A1 SHS el € 37 yifehwaa # golaes ware w3l @I ge™ @ folg FU & a1 3R uvasl {IWh 31 Y| s il & a1,
a1d 3R 3 9@t | Y fREr-Rmd @ @veR 7 Fe1 P S7H1 gare) a/d YA 81 TP IR AT T, AP HIg uRacd= T & gl IhT
E¥E I8 & % FER 7@ A ARy ofk § FoiR & ar # sFewirTgss € ok § 78 it & fRa@rem ik wfhwas &t 9= &

df9 AT 9IS HHAT| Gt G FAARGT 81, AP THD ER W H 3T 98 Gha1 gl I8 901 daped w1l a€| (Faum)

it sEATIe Hed g9 |1 & 91 Hheq 8hm, I8 Saigy| A€ (@aum)

= @t PoT InsArft @ I HiadaR B A gF B go-ge F I a8 A o B TR-HER § g A 8, S THal P a@rh]
& g8l & ANl BT Fal AT} R B, T S SR 9N Ao ¥, S-SR $ SHar & A1erH 89 98l N Idwa e 9grdi | e |
FRAA g B a8 S AT 3R 7 Uo o foran o | 96 8= feranr- "Kashmir and the power of illusion™ in which Ayaz Amir
Corner wrote:

"as long as the Kashmir insurgency was largely a home grown affair.”



arerfa, adf @ AT gIie ey, At Ty T wray, fiRv aifte e g S 9 &R adears wena 91 The advantage was ours
and the odium was India's. But then in a replay of Afghanistan arfera & wed # <t $© Wt srmmfsea & fBan, &7 I/ oW -
FER H§ T AR |

Then, in a replay of Afghanistan, we had to bring the Kashmiri resistance under the wings of the ISI, which meant
that the Pakistan based Jehadi organisations, began overshadowing the Kashmiri element.

D 915 98 H IR H Se forn ® -

"The stark truth is that Jehad has no future in Kashmir. This is a harsh thing to say, given the blood-spill
and the sacrifices rendered, but, unfortunately, all too true. A continuation of the insurgency can bleed
India, but it cannot secure the liberation of the Statea€] "

This much should be clear from the history of the last 53 years. What the Pakistan army has failed to
secure in full-fledged battle, the Jehadis cannot hope to achieve with their hit-and-run tactics."

TE METdHel T8l & TP Jeooidgeld ofdd Bl ol S T8 &1 U URig IEaR 8, SUH foran gon 8 # 39 i &1 Sooid ©idal SHfeTy &X W@ §
RNfH T YT # #t §6 a0 BT T ¢ {5 98 39 & | TH-DHIR U T8 Y GHhd1l 9 6T H AT I9 He & GR-HHR B Th
AT TG F dids He1l AT g8 R A o €, S99 | U 75-80 Ufrerd Bk WRATEAS &1 3u1 I 2 -, 3HH # U oS B8 gl §
3 firerg fafrai €1 3 Fecwr da1 Fv@ R E) e B RRARY @ IR F $5 ae FE e 1 orw B IRRRAURY T8 U @ fp Ry =
@t A T TR T et | 2 5 $7 wwa uge, Rt @ gedd, Sh-u-Atee €, S o 6 9T B W B T R g
Afre, A€ TiRE ga1 Y, T T qga AT oNT 3ru S FH MY, W fa@w wsvl For some time you have to lie low.

fe-efk v a8 wag Fff diar ok o garh S | € 6 -

"The training camps and establishments of various militant fanzeems, including Lashkar-e-Toiba, Jaish-e-
Mohammad, Al Badr and Hizbul Mujahideen, continue to function freely as before, the only difference
being that their sign boards have been defaced and posters on the walls removed. Open processions,
slogan shouting, call for Jehad, collection of funds have been discontinued in order to mislead the outside
world. "

S v R W g% 81 Y 3R B W F S 70-75 ¢ R B TSR 2l g & e, rh i & uRady & ag fiF-9R g9R
aferam, The Al Qaida cadres, mostly Arabs, have shifted from various parts of Afghanistan to Pakistan. About 2,000
of them have settled in tents in Pakistan-occupied Kashmir.

7EIeY, A 924 ¢, e AR # Rt e W U €, @ 9 37YeH e #% w9 il R R ave, ad a%e 6 oty e emia€| (&
auT)

st wsiierer A= (RpRmars) @ Adigy, # a1 fiaar & e fags o aedn € % 9 o R R siddae & Raes 989 &8 @,
SHP! felerdd I8 & [P sTddarg & Rael® qU < 319 W1 Thyc & Fad #Aecaqul Harel I8 & b Sl 8Tefid a1 &, 9uH Uit his
THTeE & Ha1 aredn| arearft off, oMU urE W e €, 98 @ 81 $of Aerde 27 Bt SFar 98 Tt & fF addae § e @ fag
31T 37T ¥ T BT TEd & A€ ga1¢ o1 SUEl SEHl & $F WHBN B T 30+ I |0 29 fA% I8 =1 =redn & {5 3y o R ®

£ 1&€| (axaum)

sreng wgigd : anft w5t St e 3 @ € St A @ B i
ot AT WA : 7EIey, 98 fha i AR w2

st arer T ATt - # wlt o TE g €

st weusa aqddl : 3ege wEe, Wi vel ¥ WReR 1 T g8 # waeiA R #) 989 @ <RF 39 O Aewyel we Y g 9, S 39 |
TRl W R Srei | 3uA ot R Teal @ S & 8, # @1 W BT §, oifh RO dAel @ RAIE {9 | | FAR 9 gS
215€| (craums) W TR AT Bt off, STHT T I | TS AHBN M Y| T 3T T H o @ &, 89 e grdt ol | 9 g9 W
forizT = o & &

FU® IR H GYHR &I F1 A 7, T AT 87 HER & IR # &1 Afer 87

st AT PpoT nsarvil - AT AgdEdt Sft, # e T srden TE PR ol 39 WWE W PO WEWI W I ] T gan b it A
AR H ® & S0 d §9 91d 31 [ IS © & §9 FHR B G0Ny TGS H DR S SR F 781 DI Al 8

i Acgaa aqdel : T DIy FAADIES AHN T8l 98 W@ ol

i et PHoT TSATvN - # IR aTd FHH TN H 37 & BE Ahal g [ 36 Farer B K TR 8 IHDT HEWH FHRN Bl € q;l
et oiféat g |HefA S Pl AR €, AR 9w wwd 39 B AR 2] #9 Po aen ok gged st A € R wr gu w5l ok s
Tl aen wiE Afe AfteRal & Wiy gex-yeRE dve wdl ol o s s Fofr e srem, fifted v @ sHet se



st fra woeft| ey @ frerfl, 7' F 7E o' ot €1 & w1 € ArtE gum w3 Sft S gt T A € 95t smaws o 6 e
Ao & ATerw § 99 &1 HaIea Y oifeT A9 favary € fF o ot Fofr @9 arer @, sesy g oft A vare w5 off fue @ @i @
AT TS ST FATS-AYUI BN - §H YHR BT Uh Ad a1 & 3R 89 99 fawm # am adi|

SHRIMATI MARGARET ALVA : Hon. Minister, do you agree with what the Chief of Army Staff said today that the
time for talk is over and the time for action has come? ...(Interruptions) Do you support that statement of the Chief
of Army Staff? He said that the time for talk is over and time for action has come. What has the hon. Minister of
Defence to say on this? ...(Interruptions)

SHRI L.K. ADVANI: What the Chief of Army Staff has said has been reported in the Press today. ...(Interruptions)
SHRIMATI MARGARET ALVA : What is the Government's reaction?

SHRI L.K. ADVANI: He has also said that the decision has to be taken by the nation, by the country which means
Parliament advising the Government and the Government will certainly do its duty in this regard. Thank you.

MR. SPEAKER: Hon. Members, | propose to move the following Resolution.

"This House strongly condemns the most dastardly attack at Kaluchak, Jammu on 14" May, 2002 by terrorists
belonging to Lashker-e-Toiba and Jaish-e-Mohammad from across Pakistan and conveys its heart-felt sympathies
to the bereaved families.

We have consistently tried to build friendly relations with Pakistan through the mechanisms provided by the Simla
Agreement and the Lahore Declaration, to solve all existing problems. But to our great disappointment, our efforts
did not meet with the desired response from Pakistan.

It is essential that the leaders of the World community take note of the continuing acts of terrorism encouraged by
Pakistan so that united and effective action can be taken against the same.

The House now resolves to fight against such senseless acts of terrorism which are against humanity as a whole,
in a united and determined manner and declares this Nation's commitment to see an end to this menace."

If the House agrees, | declare that the Resolution is unanimously adopted.

SEVERAL HON. MEMBERS: Yes.

The Resolution was adopted unanimously.

MR. SPEAKER: The next item on the agenda is a Bill by hon. Minister Shri Shanta Kumar. If the House wants, | can
take it up now.

SHRI SHIVRAJ V. PATIL: No, sir.

SHRI K. YERRANNAIDU : Sir, we will take it up later in the Monsoon session.

MR. SPEAKER: If the hon. Minister of Parliamentary Affairs agrees, we can do it like that.

SHRI K. YERRANNAIDU : Sir, we passed this unanimous Resolution on the floor of the House. ...(Interruptions)

SHRI PRAMOD MAHAJAN: This is the last day of the Session. | request the hon. Members to kindly stay for 'Vande
Mataram.
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